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guidelines, if necessary, and pay in cash the declared relief amount of Rs. 25,000 to the head or
the next kith and kin of each families. The rejected cases may also be re-considered. The action taken
in such cases may be completed and notified within a stipulated period.

MR.DEPUTY CHAIRMAN: Shri Vijay Singh Yadav. Not present. Shrimati Jamana Devi Barupal.
Inclusion of Yoga Education in School Curriculum
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GOVERNMENT BILL The Appropriation (Railways) No. 4 Bill, 2004

THEMINISTER OF STATEIN THEMINISTRY OFRAILWAYS (SHRIR.
VELU): Sir, Imove:
"That the Bill to authorise payment and appropriation of certain

further sums from and out of the Consolidated Fund of India for the Services

of the financial year 2004-05 for the purposes of Railways, as passed by Lok Sabha, be taken into
consideration."”
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The question was proposed.

£ TERTS qEH (ORI) : STFHTIT 7818y, H S $© geId, dHed HRAl
TSN §, d A9 Uleclh b STXIT U A1 8 B, olfh Yold b Sevee H Al & | 399 XeAd Bl
=T BTIaT 8141 2, I8 S=a1 A1RY | Here, I would like to give you one instance. The Delhi
Mail coming from Ahmedabad reaches Delhi early in the moming at 4 o'clock. For 18 to 19 hours, the
whole rake remains in the yard of the old Delhi junction. Sir, for a very long time, I have been
suggesting that this train should be extended up to Dehradun. Now, Dehradun is the capital of
Uttaranchal. You have got 18 hours and if this train is extended up to Dehradun, it would not
require any change in the timing of this train. The Railways would eam more, if it is extended up to
Dehradun. The people of Gujarat, Rajasthan and Haryana, including Saurashtra visit Haridwar,
Rishikesh and various other pilgrimage centres and tourist places situated in Uttaranchal. These people
also visit tourist places situated in Himachal Pradesh. Sir, if this train is extended up to Dehradun, it
would not require any additional rakes and extra expenditure on the part of the Railways, except
some staff would be required to perform duty for some more hours. So, the Railways would eam more
from extending this train up to Dehradun. Therefore, my submission is that this train should be
extended up to Dehradun. In this way, the Railways would earn crores of rupees every
year.

Sir, my second submission is this. In fact, I wanted to speak in Hindi, but it would be difficult for
the hon. Minister to understand Hindi. Therefore, I am forced to speak in English.

MR. DEPUTY CHAIRMAN: The simultaneous translation facility is available in the
House.

SHRI LEKHRAJ BACHANI: Sir, translation facility is there, but it creates some trouble.
...(Interruptions)... from Ahmedabad to Delhi, Sir, at that time, three long route trains, which had been
running prior to Independence, were discontinued. The Chairman, Railway Board gave an assurance at
a Press conference in Ahmedabad—when the work of gauge conversion started—that on the
Western Railway side, passengers would get more amenities through gauge conversion. But, what
we see today is this. The Delhi-Ahmedabad Express which was running for the last 70 years was
discontinued and not re-introduced after gauge conversion. The second
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train, Swarna Jayanti, which was running between Ahmedabad and Delhi for the last so many
years, which had all second class compartments meant for the poor and middle class persons, was
also discontinued and not re-introduced. The third train, Agra Local, running daily between
Ahmedabad and Agra via Jaipur, having halts at every station, was also discontinued and not
re-introduced.

Sir, I have made so many submissions in this regard. The Railway Board gives us
misleading replies. I can challenge them. The Member Traffic, Railway Board and the Railway
Minister have given me written replies that other trains have been re-introduced and also as the Delhi
Mail and Ashram Express are now munning on broad gauge, the sitting capacity of these trains has
increased. I agree with them. Those three trains are not re-introduced after conversion. Those
trains were having halts on so many railway stations. Even in my district there were four halts.
Those trains were having halts in Rajasthan, Haryana and also Ahmedabad. Thirty towns, not villages in
Taluka headquarters or tribal areas, are deprived of railway activities. You have started a Rajdhani. It
is very nice. No halts are there from Ahmedabad to Abu Road. It runs through Gujarat, Rajasthan,
Haryana and Delhi. But there is no halt in Delhi State, no halt in Haryana State, only two halts in
Rajasthan, i.e. Ajmer and Jaipur and Abu Road you can say. Now, at MPs'instance, we are given an
experimental stoppage at Mesa and Palanpur. But that is not for people. Only we MPs are given
extra chances. We may be happy but we have to consider our people. I have one objection to the
new trains which are introduced. But ordinary people, poor and middle-class people in the towns
through which those trains were running are now deprived of railway facilities. At least don't give extra
facilities to them—restore the facilities which were being given to them prior to conversion. Do
some justice. I can even amend myself. Out of those three dis-continued trains, you may kindly restore
only one. If you restore the Swarnjayanthi or second-class bogies or Delhi-Ahmedabad Express
public will be satisfied, including myself. The purpose will be served. Ashram Express goes
daily. There are 200 to 300 in the waiting lists daily. So many people come to us and ask, kindly give
us reservation chit to be sent to the Railway Minister' People are facing too many troubles and in season
they sit on the roof of the compartment. The Ashram Express or the Delhi Mail has got no halts on those
other places where those trains were there. Therefore, my humble submission is: give justice to the

poor
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and middle class people. My request may kindly be considered again and I don't allege but I
submit that Railway Board Members are not leading our Minister or Ministers of State,
they are misleading. It is not my allegation but it is my submission. Then, there are side
trains from junctions every year, including Western Railway and most of the trains are dis-
continued and now recently at some places DEMO trains have started. That is good. But
number of compartments in those DEMO trains is less and timings are not good and if
they require two or three trains per day for commuters, daily coming and going, then for that
purpose, Railways may kindly consider the local demands of the local passenger associations
there so that people may get good facilities of the Railways. In the morning they can go
from one place to another place for service, for business, and in the evening they can
come back.

Now, I wish to place before the House a surprising incident which I come across.
In the last month I was in Rajkot. I wanted to come to Ahmedabad. I sent one person
for reserving a ticket to Ahmedabad. He was told by the Railway authorities, "You will
not get reservation for Ahmedabad. If you want to go by Saurashtra Mail, you can have
reservation up to Palghar in Maharashtra.' I can understand the reason if he says that no
reservation would be made if the distance is 150 Kms. or so. But, when the distance from
Rajkot to Ahmedabad is 400 Kms., I failed to understand for not making reservation. I am a
Member of Parliament. I have no problem in reserving ticket either up to Mumbai or Palghar,
because I need not pay anything. It is free of cost. But, you look at our people. They will
not be able to pay so much of money for the sake of reservation. In this connection, I wish to
submit before the hon. Minister that you may not give a regular ticket to passengers up to
150 Kms. but, if you don't give reservation for 400 Kms., I would say that it is not fair. I
have given you the instance. Had I not been a Member of Parliament, I would not have
taken the ticket. I have taken because it is free of cost. So, instead of taking reservation up
to Ahmedabad, I got reservation up to Palghar.

Sir, throughout India, especially in the Western India, the vehicular traffic has been
increased tremendously and there is a necessity to have more railway bridges. In my town,
Palampur, which is the district headquarter, the construction work of a railway over bridge
is going on for the last four years. Till now it has not been completed. We have also
suggested that on the other side of Abu Road the railway track is a little bit elevated and
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is the right place for having an under-bridge with far less expenditure. But we were neither
explained/replied the constrains nor our suggestion was accepted. I know that first it should be
surveyed, its feasibility has to be seen, report has to be prepared only then the question of giving
permission and financial aspect would come in. So, I would say, this needs to be looked into.
Therefore, my humble submission is that the suggestions I have made may kindly be looked into
by the Raiiway Board, the hon. Minister and others. Whatever suggestions I have made will not,
I'am sure, incur any loss to the Railways. In fact, these suggestions, if implemented effectively,
would eam crores of rupees as revenue for the Railways. I have suggested for re-introduction of trains
and extending Delhi Mail up to Dehradun. My humble submission is, after ail, the Railways are
meant for the people. I do not want to cite other instances. There are some regions in India
where the Railways are incurring losses due to ‘political reasons.' But, that is not my case. So far
as the Western India is concerned, there is a heavy traffic between Delhi and Ahmedabad. I think it is
this route that gives the highest income to the Indian Railways. This is my challenge. If I am wrong, I
may kindly be corrected by the hon. Minister. Therefore, if you see any reasonableness in my
submissions, you kindly consider them. It will not have much financial burden on the Government.
But, it is only the will of the Government, will of the Railway Board and the will of the hon. Railway
Minister, is required. If you want to do anything for the people, it is good. If you want to run a Rajdhani
between Mehsana and Palampur, personally I may be happy. But, in the interest of the nation and in the
interest of the people, I would say that it is not required at all. On the contrary, no such train can be
stopped at an interval of 50 or 60 Kms. And, Rajdhani's first stoppage should be after 150 Kms. or
so. Anyhow, we have been given the facility, we are happy. But it is not in the interest of the public.
Whatever is in the interest of the public, you may kindly see, consider and implement those
proposals. Thank you.

SHRI M.P. ABDUSSAMAD SAMADANI (Kerala): Sir, I take this opportunity to
draw the attention of the hon. Minister and the Government to certain very important problems with
regard to the Railways, faced by the State of Kerala, especially by the Northern Kerala, that is,
Malabar. The Malabar region constitutes five northem districts of Kerala, which has very many
difficulties pertaining to the Railways. We, the members of
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Parliament from Kerala, had been raising our voice to get these wrongs undone and seek
development of Railways in the State of Kerala, especially. Malabar.

Sir, the first and the foremost demand that we have placed before the Government is that a new
railway zone be formed there. The present zonal railway headquarters is situated at Chennai. It is more
than 800 kms. from Mangalore and Trivandrum. This poses many difficulties to the general people.
The formation of a new railway zone can really be the only solution for the problems faced by the
people with regard to Railways.

The next request that we want to make to the Govemnment is regarding the establishment of
railway-based industries at Kanjikode, Palakkad. A coach factory had previously been allotted to
Kanjikode, but that had been shifted to Kapurthala. But all the necessary infrastructure facilities required
for the establishment of a railway-based industry still prevail at Kanjikode. The coach factory,
coaches and wagon repair centre, locomotive repair unit, and other such units can be established
there. It would also help in solving many problems related with Railway development.

Sir, my next point is with regard to incorporating provision for a pit line at Calicut. Calicut is a
traditional business centre. Sir, as the Deputy Chairman of the Rajya Sabha, you are personally
related to the State of Kerala. Maybe, these areas, geographically, are known to you personally and
directly. Through you, I would like to request the Government that a pit line facility at Calicut is
absolutely necessary to cater to the needs of effective functioning of the Railways.

My next point is regarding the railway line electrification. The railway line electrification work
has not been carried out in the Malabar region from Shoranur to Mangalore. The promises made
by the authorities are yet to be fulfilled. I hope the hon. Minister and the Government will tum
their attention to this aspect also.

Then, I come to cleaning and fumigation. Most of the bogies, including air-conditioned
coaches, which are in use in Kerala, are pest-infected even in the Rajdhani Express. Cockroaches,
flies and rats can commonly be seen in these railway coaches. So, a day-to-day attention by the
cleaning crew is highly necessary. I think, this aspect deserves attention not only in the case of
Kerala, but in other parts of the country also. Many
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of our coaches are outdated. Almost all the trains, running in the State of Kerala, have old and even
condemned coaches, especially in the sleeper class and the ordinary class. Therefore, I would like
to request the Govemment to bring forth a scheme to correct the situation.

A new train from Mangalore to Trivandrum via Alleppey may kindly be introduced between the
Cannanore Express and the Malabar Express timings. It would very much help the people of the
Northern districts of Kerala.

My next point is with regard to modemization of the Calicut Railway Station. The Calicut
Railway Station had been declared as a model railway station in 1999. But till date no action has been
taken by the Railways to fulfil this dream of reforming and resetting the station as per the norms of a
model station.

This station still exists, it is as it was for the past 150 years, and no renovation has been carried
out so far. Sir, we request the Government to convert the Calicut station into a model station with all
modem facilities.

Sir, we, MPs representing Kerala, and other representatives in the other bodies as well, have always
been placing before the Government our request with regard to the doubling of railway lines. That is
the only thing, which will facilitate development of Railways in Kerala. Doubling work between
Shoranur and Mangalore is to be completed with immediate effect. It calls for work on a war-footing and
serious attention should be given to this by the Railways.

The work of ROBs at certain places including Nandi, Chengottukavu, Vengalam etc., may be
completed with immediate effect. And, work on new ROBs at Panniyankara near Calicut and
Muzhippilangadi near Kannurmay be taken up.

There is another very important request which we have to place before the Government with regard
to Railway over bridges. In Kerala, Sir, at many places there are no over bridges. There is traffic
jam at national highway, sometimes, for half-an-hour and, sometimes, for more than half-an-hour, which
creates a lot of problem. The people who have to be taken to hospital and pregnant women have to face a
lot of problem. Recently, there was a case of a child death. The relatives of the child were taking him
to the hospital, but the railway gate was closed. There was no over
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bridge. The relatives requested the concerned Railway employee, who was in-charge,
but he was helpless. He said it was his duty. Meanwhile, the poor child died. These kinds
of incidents are not very uncommon. So, construction of Railway over bridges is not just a
necessity, it is the greatest necessity. The construction of railway over bridges in the sector
stretching from Calicut to Mangalore is being delayed. Sir, the State Public Works
Department has already completed the work under their jurisdiction. Now it is waiting for
clearance from the Railway Safety Commission. I think the hon. Minister will take steps
to get this sanctioned at the earliest.

Sir, we have a request that the Kannur-Yashwantpur Train No. 6527 be made a daily
train. If it is made a daily train, it will be very helpful for students, ordinary travellers,
businessmen and others.

Sir, then, I would request for the extension of Trivandrum- Ernakuiam Janashatabdi
Express to Calicut. This Janashatabdi Express from Trivandrum to Ernakuiam can
easily be extended to Calicut without much botheration to the Railways, as there is no
technical difficulty.

And I would also request for extension of Venad Express from Shorannur to Calicut.

We have already requested the Government to make the Weekly Super
Fast Express between Chennai and Mangalore a daily Express.

....(Interruptions) .......... Sir, I am concluding. I will take only one minute.
MR. DEPUTY CHAIRMAN: We have to adjourn at one O'clock.
....(Interruptions)......... You please conclude now.

SHRI M.P. ABDUSSAMAD SAMADANI: I have drawn the attention of the
Government and the hon. Ministers to this problem. Drinking of liquor is allowed in the
trains. It creates a lot of difficulty for the people, especially, the family people. Some drunkards
board the trains and they create trouble. During the sleeping hours. They sit and chat with
other travellers. Many ordinary passengers travel in trains with their families. It creates a
very awakwad situation when these people behave immorally before members of the family;
before wife and children. The father of our Nation, Mahatma Gandhi, said that our real
freedom is freedom form liquor. It is my earnest request to the Minister and to the
Government that this has to be banned. Why should this be allowed? So, I am requesting
this again and again. I had brought this issue in the Parliament even before. Now I am
availing this opportunity to request once again to the Government to put a ban on the use
of liquor in the trains. Thanks you.
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MR. DEPUTY CHAIRMAN: The house is adjourned for lunch till 2.00 P.M.
The House then adjourned for lunch at one of the clock.
The House re-assembled after lunch at three minutes past
two of the clock.
MR. DEPUTY CHAIRMAN in the Chair.

2 STFHTART : AT SNSgeele Wi ToTH! |
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SHRI V. NARAYANASAMY (Pondicherry): Sir, Railways is ...(Interruptions)...
MR. DEPUTY CHAIRMAN: I am just ...(Interruptions)...

SHRI V.NARAYANASAMY: Then, Sir, we will have to adjust the time.

MR. DEPUTY CHAIRMAN: It had been decided in the Business advisory Committee that three
hours would be allotted for this Now, I amjust reminding you.

SHRI V. NARAYANASAMY: Mr. Deputy Chairman, Sir I request you to be a little liberal
because we did not have any opportunity ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If you are prepared to sit till 8 o'clock...
SHRI V. NARAYANASAMY. Sir, we are ready to sit till 8 o'clock.

MR. DEPUTY CHAIRMAN: You are ready, but...

I ATIG el W ST 2 TR, Pl IR B 17 el & | 7 U] Bl 3fTqDh!
TR J AT I el 2, S &I H Rl §Y, § A1 DI b 7N i TAN WISl DI
A1 S BT HiT e ST |

AR, ST Yoo, g™ B MR &1 QR SUSRUI, TS aRIE W Tl 8 |
b DI ATl -3 -TRFD! H ST [HRR MR 8 3R SRETRI a1 Xel dHarRal

tTransltteration of Urdu script.
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BT 3T UISTRIT BT A IR & | FRI, ARI ART YT A SRREE AR TSRS
M RIS IS §Y & | SINGS Bl a1 H Sl P8 8T § [ ardl PRl an
RISTHT <31 & SR ol § QRE 9 ufeem, qived 3 qRe, SR A I, SEir 9 ST,
ST X & STRY 91 RAST-RTSHT BHT b [T el BT FBIRT ol 8 3R g1 A8 Veld &
FHARI, FTADT I8 VA AP S <7 BT FERT a1 & | ¥d I o MR AR TR
JUTE BX &5 H BIIS] S ®f fFedr § | 8AR S f I AT iRl 1 ¥ed &
A1egH | o=l &7 Sl TR iR TR, 9 SATS1E WR 4 gl &, SHD! [T 4} T=iaT at
SR, ¥ & <l JATST XeTd BT a1 ASTgd ART T AR TREIT F SRS TR TS 8
AT | 3 &7 B aTel 8161, e IR dasaiai, 39 AT 4 Io1-9-309
SIS Xerd BT WETE SR YR @RI BN T &1 & | AT ASHT U AT ATl H Veld
3 favary Qi1 <7 %87 § | 39 [49ard &1 981 3R+ & o Yofd M 31 989 o9
PR B SRR B | AR, NeAd B WReT, Jae HHET & SIRY B1 TS STfa 3 ) ael1 el © fob
I8 U VA1 &3 § ForaH dewgpord & forg, JRam & oy, mi ae &1 8% UdaR 9 9%
RS & S | FAR Fodb § ART 37T B A T, 370 Bl & s fe R 8, I8
ST SRR B | 8 S AvE &l IRt Yerd & & # ff 39 aRE | SR dhsd! el T8
S Tliol  gHe I BNl 81 1R 37 ATl 31 favar §R-4R Yefd &1 TR% A
ISAT S V&1 & | ST, SR, I R 3p7et R &1 fTHERT 3R a9 R
ST O 1R SToTaTel TR IR U7 81 SITY o B1S SIGRT VAT T8 & forant yRerm &) MRSt
Sl ST A | AT U8 e R BH U8 €T < I SIRxd 6, g9fery o et o arfiv
oI FITITE € S SR Bl goig H]I HT, 2RITT B IR B & | ARG ARG
BRI SURA &1 d TS 2 Fo R AR &1 95 @1 fhan S wabdr © | fpeh off sier
H BT B el ST I AHHT MR et e 1 frafe oFR avd & @1 9 31eR
# Y& 9Tl AR YRR B ¥ | 39 Toh ToR ¥ Yold & PR o1, Yod # e drel
SR @1 TSI iR Sa! JerT-FRan & oy SaraT 9 et 9o <1 a1y | fed gure
1988-1989 3R 1997-1998 & &4 §F o1 TSI GHCAY, S-S Yot HHATRAT B
-G, 71 B! 3R 75 B! F 19 8] | $HPT Aield I8 oAl b 3R & Araer1
TR A1 I8 IS RR Fahd & 3R e 9 991 S Javd © | |1 8 91 [ad Sa1aT
SRR & I IR SR o Bl 3R AT ATGHT &b ST-SHa BT WIS Bl | 3R 1950 A
3ITST T T §H SIS o ol 89 G RIRTIC BT AHAT B DI AT & | 317 ART Bt
RETT, GRE H 89 [ HRIR
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IUY IR GP © , I8 MY &7 TR TR & A AT & | IS Bl BE, g
M BT BTN, JUATE BIGHI B Yo TSI o1 TS TR T8t ¥ord & &3 # | g9 TR
B DY G T8 2 6 3 TRE B B R B & 2 ¢ SYAR Tl <1 18 AR 39 97 H
Y, GAIHR UTE I X8 § | GANBRI BT & & &b g I8 S8l & 6 ueiRal &1
FBROT fHAT ST ATfeh SATT AT bl FRE U1 & |

SYFHTRT ST, &1-U AR IR § a1 argn b 89 GRaw AR Awl & forg sram
! fEBTSTT | 3R A6 V& & Al 9 d goic g1 3 84 HIg oY 8INIeT Te1 81T |
3ITSY, 319 ST 89 T, 1950 A BRI Bl AGTE H 7 B! GI0-1 §s &, Al galTs B
dqIeTe H 8 BIRIGT &I 9GN] 83 6, AR (S| Bl de18 BT 1 81 961 8 3R =1 Bl
dIeTe 1 A1 ¥ $B 8 A1 T91 8 | $oI /IS [haMiex § e gig 7 & k&R 8 1 34
TATS ST I8! &, AoIgd YRl T8I 91 78 € 1 819¥ d8vald <lal el ol 9 | Nd Id
CT% B SATET 9T A1 | 37T BAR AT B golls A g FREGT Fil A8 &, IqD!
ToTE XIS TIAUIE BT HUSIYM B | B9 9 HYCIIA | Yerd & ATH J bl 8 T 8 | IS
R S dTel G AN o AT D YR B TRC ATIS 9 ORE W < I8 8 P AN BT Vefd
< AT AT HST ¥ [T IS BT V8T 2 | WA Bl Sb ATel D GREM AR Sl ath TR
AT UEAT T aT&T YT GRT BT AT |

IR, {7 I)E I8 s SdB1h I TIferamie & gH TS TS ©, I8 dlsc Yold § Agd
S+ UTY, 1 BIS I978 a1 & b 7RI & IR 7 fhTett ST 9 |

oY ST T LT (3T U<e) = S1gured off ff gt | e & |

AT SNIG AT W IS : ST St ged a1 T &, BT ge<t J T8 el
T 19 HRAT AIRY | 9} BT e 1T & |

7Y TTSTa Y[t (TR U : WIehH 98 TATR |

FHICITT SlIgeetTs T JMTSTHY : 2T, e ¥l 78] dadll & | STdTel Sit &l ge T
Gred] A FHNY, I THRBATGH B | ... (STIEH)....

ITFITAfT ST, T e 3iR I | 37151 80 WIAET @l 311 ¢l 7 W B T,
7! eferadl Bl Hl e ST A1y Fifeh 11T 5-7 URAC AT 81 TS iR

tTransliteration of Urdu script.
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FAE] § Fod 8, TS To1-ERI BT QR Sq9T Il 8, TR 80 URHT AT, Si 3774
A1 H %R BRA | FH AN Bl WY B ST ITdTeaT SR e o T8l et 7, 3
AT H ST 3TR U9TAR 9 <1 BT WY R 81l & | HFR 3iT UTferimie 819 & 9T 8H
ST 379 399 ol TR ok X & o ORT off <R § Y ok STet <ff =1y |

T 1 SIEH 718, AR 969 2 Bl |

¢ JIRT W & e T TS |

AR, 3T A1 B BTk 984 &1 -1 & | g8 ST Sl SITaT 3 SY1eT U1 <<l 8, 80
RIS AT, S HRI 41 Bl Bre- =9l I SRBRR W& &, S AN BT 8Tl I8 © P
I fede @ie & q1e Al o B S8 Te1 e | ER, TlluR H 3f7er I8 & {6 981 4
3R PeTebell b Y JTEHT ST & 3MR YU Wi IR g8 HE Gl 81 X8 UIdl, g4y fb
S Al GATHR 8, T8 AT P d1e Hedl & (b ATST-H1 3T &€ T-Y, 3ol T Ib
B4 ST 2, R TR ¥ 31T IR q9R % 61 SIS | 98 TRI9 ddhgh sedl 8 MR S
Bl TART WA 37T 8, 7TY JATBR 371 9 & dlebed, 3R d Hadl & b &Aer-41 3119 Bfey,
B9 3Te] WM TR IR G |

qERETd, § IE 31S1 BRAT ATl § (b I8 Yab TR THRIT & 3R vab e, foraa!
el & PITHI TF AW BRAT 7, T8 TR el H BIeThIe 96 99 8IdhR Sl 2 |
IO fepe 9+ & fore =121 w@xieT o, 3TR™ QA HR B+ & forw wxier o | fede $v
TT H S & forg el @RigT o, I A A H A b fou wier o 1T aaT AT I8 B |

SO 991 I8 & fF S @ Rede dra? 781 9 32 2 3R 9% 0 %ol HIRvY
faeelt W BIcThre ST §, STe1 719 AfeT foree § ®, UV o7 &1 Y Rorder & f3eai &
qTBIICET QT S1aT & 3R S99 ¥ W Rerdee aral & id &x9 81 oireh & |1 3 I8 a1
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SHRI K. CHANDRAN PILLAI (Kerala): Thank you, Mr. Deputy Chairman, Sir, for
giving me this opportunity. In this discussion on Railways, I want to say a few words,
first of all, regarding safety, and then want to raise questions relating to Railway
operations. The rate of accident of the recent years is showing that 300 is the average
number of accidents per year in Railways, and it is going on increasing in terms of
number. That being the situation which we are confronting in Railways, I want to know
from the hon. Minister, at this point of discussion, as to what are the measures that we
are adopting in reducing the number of accidents-1 mean the enhancement of disaster
management as well as the rescue implementation operations. An emphatic
recommendation is available with us in the form of Justice Khanna Committee Report
‘Review on Safety' of 1998. There are very insightful recommendations and observations.
For six years, what is the record of our Railway in implementing the recommendations?
Actually, the Report suggested the corpus amount of Rs. 15,000 crores for the purpose of
replacement or rehabilitating of over-aged installations or things which we are using in
infrastructure. As a major mass transport means in this country, the Railways' demand
is always increasing, both in terms of freight operations as well as passenger operations.
But, infrastructure is moving at a somewhat slow pace. That is the major constraint and
contradiction and that is the basic reason for these accidents also. So, in such a situation, it
is better to come out with a White Paper regarding the complete status of our operational
efficiency and safety audits. I want to cite an example of our casual approach to this question.
In our bogies, for lighting and air-conditioning operations, we are using rectifier
alternatives. That is known as rectifier-cum-regula-tor. Now, a new entrepreneur, with a
private positioning, is totally catering to the needs of Railways in this regard, which was
earlier supplied by a public sector company, Electricals Limited, Kerala. I want to know
what are the certifications received by this new entrepreneur. The only advantage, that he
can claim, is the electronics added to that system now. But, it is not authentically
certified on safety terms as well as environmental concerns. In our-Railways, we pass
through various climatic zones; from Kanyakumari to Jammu, six climatic zones are there.

This environmental
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aspect, as well as safety aspect, is not at all taken into consideration in this device. So, I want a clear-
cut answer regarding authenticity and reliability of this new apparatus, which you are using, which
was hitherto supplied by the Electricals Limited, Kerala, which is a public sector company and they
actually innovated that technology for the Indian Railways only. They are doing that job for last two or
three decades.

Another thing, that I would like to know, is that the sense of belonging was a challenged point by
the high-power Committee of the top officials. I am requesting for more democratisation of the operations
of the Railways. Down from the bureaucrats-the British legacy~the sense of belonging of the required
level is not at all there; that is the high-power Committee's finding. After finding such a major
lacuna in the system, what measures have been taken to rectify that? At the same time, the Committee
reported that the attitude towards the system, from the top level, is negative. The term is not mine; it is
afinding by Justice Khanna. According to that Report, no scientific and objective findings are coming
out after analysis of the accidents occurred. We are not finding the truth. Another aspect is that
nearly 1,70,000 vacancies are there in the permanent category in Railways, which is adding more
difficulties in having a non-accident operational regime. Instead of explanation, I want to know the
reality. If such a huge number of vacancies are available in Railways in critical areas, what are the
measures they are envisaging to act upon in future with immediate effect? So, my argument is for filling
up all the vacancies available.

Sir, I would like to cite one incident to the hon. Minister that occurred on December 10 at New
Delhi Railway Station, and, which was a very bitter experience by passengers who tried to travel by
Kerala Express. Up to the time of start up of the train, no doors were opened for the passengers. This
was a regular affair there. An enquiry is to be ordered. This is not a minor incident, and, it is a big
question. Passengers who are travelling to the last tip of the country are facing this kind of experience
in our Railways. Railway officers should take note of this fact, and, see as to who are the
individuals behind that.

Sir, on the issue conceming labour, I want to mention certain aspects, which are directly
connected to the recognition of the trade unions in Railways. On March 8, there was a verdict
from the Supreme Court in favour of secret ballot in Railways for the purpose of recognising trade
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unions. It was actually a reaction to an appeal in the Madras High Court. While thinking in
terms of democratising the entire industrial relations in Railways, and, to keep up the
morale of the workers in high esteem, a better mechanism is needed. Two organisations
are there, According to the high level report, relations are cordial at the top level;
emphatically at the top level only. The committee mentioned that at the lower level, it is
suffering with acute discontent, and, agitation mood is widespread among the railwaymen
in the lower category all over the country. So, to stream-line the present situation, a
referendum is to be conducted for the secret ballot voting in the organisation. That is my
plea. I think that would be taken in that spirit by our Minister.

Another aspect which I want to mention is related to the licensed porters, contract
workers, and, catering staff of Railways, and, their pathetic placement now. In the
Interim Budget, Railway Minister actually made some offers for licensed porters. We
appreciate that since that time it is continuing with us. But what is the experience? Parcel
services are now being outsourced heavily by the Railways to private hands. Because of
that this glorified category, according to the Minister, the licensed porters are not getting
their jobs.

The Ministry should ensure security and sufficient income for them. Now both are
not available for these licensed porters because of this new measure of outsourcing, or,
privatisation. I request the Minister to do a drastic revision of this policy so as to save
these lives, and, with a view to conduct better operations of the parcel services through
our machinery itself.

In Railways, at the stations where the stoppage time is less than five minutes, parcel
services are not running now. Recently, the Minister made one offer to the delegation that
visited him from Kerala to reinstate that. I want to know whether it has already
commenced or not, and, apart from the verbal offer whether it has been practically
implemented. That is the moot question.

Another thing is regarding catering in Railways, which is now outsourced. Actually,
outsourcing of catering is directly meant for the elite passengers, and, to my
information, in the Indian Railways, the percentage of elite passengers stands only at 0.8
per cent. If we supply three star hotel
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type of meals in Railways, ordinary passengers are going to suffer a lot. So, a serious
look into the question of catering services is very much essential. The association with
the private outsourcing agencies will have to be curtailed. We ourselves can run that
service too Like in the case of Rail Neer, as a downward integration, we went to Rail Neer
factories now. It is very much operative and viable and we are also earning out of that. So, my
request is to see that the catering of the Railways, which is now outsourced, should be
taken back. Normalcy should also be maintained there by providing jobs to those who are
out in thousand numbers. At the same time, contract workers are not connected with the
Railways. But, I think, as a principal employer, we have some responsibility. The real job is
done at the ground level by these contract workers. Adequate recruitment quota for them in
regular services is a question which has not been taken up by us. At the same time, these
workers are not supported by minimum wages. Health care has also not been taken care of at
all. It is a vital group in the Railways which is in lakhs. So, proper attention has to be given
to this category too. And, whatever has been done relating to the development of Kerala,
I appreciate the efforts taken by the Ministry and the declarations made in the interim
Budget by the Minister. But, at the same time, certain major aspects are still pending there.
First of all, let me say, considering the number of people visiting the Sabarimala
pilgrimage, and the tourist potential of Kerala, to extend sufficient facility of hygienic
water, can the Ministry think in terms of starting a new unit of Rail Neer in Kerala? This is
not a routine type of a demand. I am saying this with sufficient argument and based on
ground realities. In Sabarimala, though it is a seasonal thing, tourists coaches are a regular
affair in Kerala. So, considering this, a Rail Neer unit should be started in Kerala with
immediate effect.

Doubling and electrification of Kerala rail lines is always a talking point. Something has
also been done, but only in an intermittent way. Starting from Trivandrum to Mangalore,
doubling as well as electrification is to be done completely. Another point is regarding
some new coaches with the fully transparent nature, that means, with full glass facility,
for tourists in Kerala. The transparent glass coaches can be made available for them. So,
such special coaches can be attached to all the main trains which are passing through
Kerala. It is an innovative proposal where we have to apply our mind. Another thing is,
some more coaches are to be allotted for the Kerala area. The number of coaches is very
less. For short distance
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passengers, the population and its nature in Kerala is known to all, I am asking for some
fast commuted trains. And, in Shornur, especially in Alleppey, level crossings are
many in numbers. We are not asking for mega type of ROBs. But subways can be
provided, not for major traffic purpose, but for limited and small-sized vehicles and for
pedestrians, the subways will do. The ongoing ROBs are to be completed, and wherever is
required, that also should be initiated. Actually, we, you ran see the history, were
deprived of a coach factory which was offered once in the end of 70s. In 70s, Kerala was
offered one rail coach factory at Palghat. Site was also identified at that time for this
purpose. It was not materialised because of many reasons. But now it is appropriate thing
in terms of granting a coach factory to Kerala.

Another thing is regarding the question of Railway Zone which had been
discussed many a time and the Minister's answer was not a positive at all. The demand for a
Railway Zone is coming out of non-development and backwardness. Though Kerala's
potential is voluminous, the Ministry is disputing it and rejecting the demand. I humbly
request the Ministry to look into the matter very objectively Seven zones havy already
been declared during 1996 and 1998. There are seven newly-created zones. In the case of
Kerala also, this has to be taken up and the Ministry should see to it that it is created there.

Finally, regarding the train to Agartala in Tripura, it was envisaged to complete by
the end of 2006. But it seems, looking at the speed at which the project is processed, that it
is not going to commence even by 2006. So, I request the concerned officials, through the
Ministry, to see that it is implemented within the time-schedule, and possibly before the
schedule.
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"Freight traffic has gone down from 89 per cent to 40 per cent, and the
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passenger traffic has gone down from 68 per cent to 20 per cent and this has resulted in

very heavy loss to the revenue of the Railways."

A alIg N HeTe

"This has not only affected Railways adversely but the national economy also."
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Tiferer <Y 9, 9 R S BT 1 ARG | STHTIT Sft, ART N7 U Hgequt g sk
%%QQWQSWWﬁWWU@%\,Iamquotingit, Sir:

"If Lalu Prasad Yadav has his way, the Railways will soon be saddled with 20,000
wagons—all minus wheels, puls wagons which badly need wheel replacement."

HET I8 © 1o 20,000 I BT 31X B < 1T 8 3R 99 & A aeRd el & [b
3T §H RleT ATATS HISTT, IRAT §H 3MMYP I FT&1 < TG | ¥efd P STfABRY 7 Ig el
g fp:

"As of now, Railways have been running at least 5,000 wagons with wheels which
should have been replaced.”

"We are going beyond the prescribed condemnation size of the wheels and prolonging
their life by one year to run the wagons. It is a calculated risk that we are
taking," discolosed an official.

ITFUTAfT ST, 9 U FHER Yd &1 37 918 MeHE off BT Ua forgt fordt oft
3R ST IRATE ITed Sil Bl Al 38! Uab Uiy it off | 891 I8f e MR 90 8, Tav
e fafrer Wt 2, 972 ¥ gt il off | S8 STard &1 2, 39T Uah fawgd Sfarg 3R
T 3R 8, 399 SaiY I8 WIhR Pt 8 3 &7 fham ff vret o ar Y 20,200 @
B Ifest XS | ) ST il BT ST SR BH R BT YA BT §, SHH BT
IR el WITT 2,500 TIed e Sy, fh o] fiTel TS 3,600 HT STeal
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ST 3MTUAT ["condemnation size of the wagons and getting all wheels without compromising safety” U=
PP 7,500 T A S | T HGHhaFad & qox ©id, ! o8 78H o
WA B, 98 gTTHx a1 7 $Y <1 ST, 99 ORE ¥ 6,600 e 99 SIgT | a1
YT T BT TE BIs IRIBI & ? STel U 31 MY T8 BHed § fb W Sfhd agdr o 3@
2

"There is a requirement for more wagons because loading of freight is growing. Our fear is that we
will have to stable 40000 wagons by the end of the year because of shortage of wheels," an official said."

This is the official report published in the Indian Express of 29th September SURTHIIRT
el Yord ey & ot o) U Tl &7 98 Si & 2 SHBT BRI RIT S,

"Sources close to the Minister say it's because Lalu is against imports as a policy."

Whether the Railway Minister imports or whether the railway public sector undertaking of this
country imports, does it make any difference?

IBI P8l b B DR BIARTIA AT ST 3R R 312f g 4 HeT 2 & o
FHIE BINTT | 3R YR TRABR & A SUHT FHIC B & | AT Yerd FAfE) g9 oealt
2, IUH AT B AT B, oI TS H T 311l | 1 I8 QT diferedt STet et sifamiarn
2, JMITIHT 7, I Uiferd! fEHIoT ofax STea! 9 R U el $HIC 8l §U a1 20 IR
I EAR U B, offd Eled el 81 | I8 gRRRT g9R <1 # veord @l 1270 1 g
3R 518t WR AT gelTs o fofg SaraT faof Hier # 9= &1 7 81 jE1 8, 981 U’ 9 el
et a1 <2 2, O uRFRTY 1 fFrior 81 je1 2 | Sy Heled, Xel H3l Sff 7 59 U
g goic UKd 6T, 99 ah Se &l a1 gl ot | Ush a1 IRt &-Yerd Bl
MY BIHRT 3R TE AT &ff-Vefd B GRem | H g7 a1 (953l UR, Il Nold JRam
B 1T 2ATST AT BRAT ATE | TAR <27 H BT 16 TR 8 Al fhaarfiey ol eiRyi 2 |
IH 9 1 3710 2007 B U8 Gl DI ISl © | I8 79 b1 ganl 2, Nl HAl Sff 5 i 7%
PR 6T 8 | i1 379 T Sl T, BRI <1 AT A 81 TV 8, 8,938 fhalHiex Bl
UeRYT 89 98 UTY & | 91T 3MTE, 50 URIRIT gel1 91l & | 937 § U g =119
BOIR ¥ SATG1 BIC AT 3 {0t 7, ge, gfera,
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I {4 Xed 7 SN ATSSIEWTS AT & 51,340 foisT U & ST 41 |1el YR &+ §U 8, 3R
I A 386 AT VA SORY &, GARAI © b 58] TR 41 1 vl PR [ehell & |

H9 e R 1Y, T8 UdT T8l <ol | GR&T B € | ¥l HATTI T IR B8 2 §h
WRfSIEH IR Rfert o efe 3 it R I S9! faan s =nfy, 9 =18 fean <
BT 8 | SYFHTIRT HBIGd, Yol HAl Sff Ush & d1& Udh 7Y Tl B |0 $Hdl ST 2 |
34T 46 BIR BRIS BYY P ST Y HIolded HoR PR QU Y &, 3R IHPT geiHce
B B A © Al X H3AT S PEd © [ 3 ATA-49TA-58TA P qIE Dlg--Dls DM YO
BIT B, ToIC &1 YIagM a1 T 8 &R S99 Big uid ufrerd, e afrerd i &
SN & | U RT T BTR BRIS BUY b Y HIoiged ST g8i W Fa g7 &,
ST AR Yold Bl T HHST S & MR SHS ST ITRael SRH arjgad ey Sl
%‘,G@ﬁvﬁwwﬁéﬂ,mm%ﬂéwﬁwﬁmww%l TheParliamen-
tary Standing Committee on Railways headed by Shri Basudev Acharya had, therefore, recommended
the working out of an effective strategy to prepare project-wise priority in consultation with the Finance
Ministry and the Planning Commission within three months. T HEM & EX-3aX I8 91
HRAT MY &Y | o1 oI & 3 3y Rule o & q1e fha=1 99y el 17 3iR Yerd
AT 7 50 oY a1 fohaT, I8 &H AraT 81T | SURTIIIT JRied, § ORI 3 AT
g, SIY IO B 41 ATS! 1 3ATIh AL 3 H3T Sl & Uy UgaT=1 a1g T | §HRT I8
3IE S AT o el HATAT H ST ¥d=g SR BT & 3R Y=g SIvT Bl b qras(g 1
fAfea vfesge & RO R BT 2 | BRI SR egd iffede o | I8 W 988
fORTER Velt TR <91 § AR ST Uie] & IR 4 21 ot | IoTdle W feeelt @, wera
29 BT BT B o &Y | 15,70,000 BUT UHT SHHBI BT o7 3R R gAR urdt &
YEIRIEIRAT 7 Xl fABIRAT B T8 HET fb Wig, MY ISThIe W I 9 I & df I8
faeell I T8 2 o SIsY dl S=I1 B8l & rgueEe ¥ eFR uid fAiFe 39 vl 8,
gIeT # id fAre 37 Sabell € A1 98 A1 8le 81 ST 3R 98 BleT &, b BRI I
dieg g BUT Biee &b AToIST o+ Uil | SRIT AT8e, 2 et IroTehie W faeel a1 SITg
7 IUFHTART ST, B VN ¢ 8 S IoTdhie W WY fRcel Ferd &, gdeEre § iy
et gerh 2 3R fo7F & IR # U, &1 a1 < weid 781 81 ® 2 oife a8t uig-uig
e & Ui Wi o)+ | SHS U 981 SBiH 918 14 TG U P o1 (~bTefdy o
€ a1 4 s 98t gR forg 9ga sfo R fifia 81 it @ 318 safmem S 3w
EINGASSISERRDIRCIS G R
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IYFHTART ST, § &1 a1 iR BT AIg | BTel | Xed § il AT -eT faiois 9
9, 99 H IoThIT, JBHASEIE AR TR BT RATHTSIeN 89 & 918 Yold TfhiRay

7 e RIS e Yold H9oR IoTdIe, SR HoR ....(Fad™). ..

oft STFYMRY : SRIT, Mg BT IS & T A AT e 91T B 3R R 5 e
AT

87 AfeTaqTs Hed : § g e H S1usil a7 W PR 1 | 3RT He1 & 15 39 &
T Yorg 91 ot Jead ©, AIfp wrger ard) ot UfST o<l ® 1 39 Y1 w3t off 9 aR-9R)
1 DI 2 3R UP Aig & 91 FOEaT i €1 8, Afh 39 Arel § fAoiy T 1 veT 7 |

IT[ATILT S, 7 Vel 721 S 4 gap &R Reaaee grf s o 9 f7a dieiaed
g, 9% &I B} oMY q)1 f6ar Sy | ot g8t W Y H#A St ey & SR =i
SIBIE, ARG | WA a6 & oy Sisist ¢& &1 Seare 61 | 98 dd 99a 4
AT E € 5 39 ¢ DI PIGAR T 31 of S AR e YT 6T SY | R TR
3R durarg g€ & g | Se &) AT § | 399 120 fheiriex &7 3faR &4 &1
SITQT | 397 3R ot &1 T S =nfe v | g9 orfaReh 3t @t uRIRATY § Yerd At
P efee ¥ STET-V-STeT HRIR AR YT HEH SIS IV | 381 Ieai & A1 F U=t
T AT BRAT G | 3R |

DR. M.S. GILL (Punjab): Mr. Deputy Chairman, Sir, I think I have ten minutes. I
will try to stick to that.

Sir, I am basically a supporter of the Indian Railways. I do admire them overall in spite
of the shortcomings that they might be having. In fact, from imperial India in colonialism in
the world, India had a great railway system. The other systems which were there in Africa,
Nigeria and elsewhere have all disappeared. Even in the old India, Pakistan system was
pretty bad. But it is amazing that in spite of all limitations, in spite of the pressures of
democracy and the majbooris that any Minister and any Government faces, men and
women of the Railways continue to do rather a good job. From Amritsar to Trivandrum, to
stick to time and to reach there after two to three days and that too on dot is not an easy job.
By and large, they do it. Yes, if they go to Kolkata, they get left out somewhere on the
way or they get taken over somewhere. This too is a fact of life.

AN. HON. MEMBER: 1t is not true.

DR. M.S. GILL: You say this when your turn comes. You know what I
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3.00PM.

am alluding. By and large, yes, the men and women and the professional staff in the
Railways are doing a great job. I, of course, support the Appropriation Bill. But what I
would like to say, which the hon. Members have been bringing up and which we keep on
bringing up, is that, first, you must upgrade and make the current system efficient. The track
is bad. When I had gone for lunch, I was listening to the news on television. In 1999, a
horrendous accident took place perhaps in Bhatinda. The report has come after five years
which points to a bad track and many other things. Now the Railway Ministry is sitting over
it. You know, Sir. I am a former civil servant. They are saying that they are preparing an action
taken report. Those are, in fact, action blockage reports. You know that. That is being done. It
should not take them five years to inquire into an accident. There was another accident in
the east when two trains collided head on with full speed.

Some thousands of people died. So, accidents should be inquired into within six
months or a year at best. In fact, the Inquiry Committee should be presided over by
somebody from non-railways-somebody of a capability or an integrity which the country
respects; not necessarily the country's Judges only. I don't believe in that. Then the
Ministers and the Cabinet should take action on that, and we should not just leave it to
these people to prepare the Action Taken Report.

Then, Sir, tracks need upgrading. You cannot speed up trains on the same track unless
you do it. You need the latest signal equipment, and you need professional training,
worthwhile training, for the staff, and, of course, some discipline and control. Unless we

do these things, we will go on having more and more accidents and, certainly, as the
people, in olden days used to say," STd ITHT Bl Hdber & ol AIHI ST ST B, AT

TH B, AIGT ST B ST & Rifds SEIIYRY SR goTd 3MRAT dY Ul &) a1 |1l &
qIe A AT TET | 37T /I AT, ML TG F AT T HEGH FRA B b SR |
PE! G ST I8 B, U1 781 RN IT I H 81 I8 YT, qre] B DIs U8 a1l AT 8
B | But we should also expand this great network. We should add 30,000-40,000 kms. of

new lines. Large parts of the country have nothing frankly. There are empty tracks, and there
is no Railways there. And, this country can do it. We are admired in Africa and elsewhere
in the world for this. Even the Russians, I believe, have been told, "Why don't you get
these chaps come and do something like the RITES in Nigeria? We should
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expand it. The Prime Minister talks of infrastructure. I hope, in the new Budget, in infrastructure,
the Railways would come first. Even the Aviation could come second; aviation is for some class of
people to travel. I know its importance; but the Railways is for the masses of India to travel and to carry
goods. So, I would say that this should be No. 1 in our infrastructure building, and I hope the new
Budget would show something substantial in that.

Sir, then, comes the laying of the track. As I said, there are large empty parts. For example, I will
give you Madhya Pradesh, I am a representative of Punjab. But I am very much a representative of
Madhya Pradesh. And, I am a hill representative; I have rishhtha there. Now, we have the North-
South track, cutting through the British track, from Mumbai to Delhi. But, in the East-West, there is
very little. From Rajasthan, Indore, to Orissa or Bengal or somewhere, there is nothing. I don't see
Indore being a part of India and existing within India. It has no connection with anybody. The then
Railways Minister, Shri Madhavrao Scindia, finally made a broad-gauge line from Gwalior and
Shivpuri onto Guna and onwards. But there is only one train, for which I misused my CEC influence to
try and get it. Still there is just a slow train from Dehradun to Indore. They need a lot more. So,
expand the Railways, and this will give us maximum returns, more than roads. For goods train,
you want to make a corridor from Delhi down there; this would help.

Sir, I would now talk of Punjab. From Ludhiana to Chandigarh, the line has been there for the
last 30-40 years. Chandigarh comes on the main track; you already go from Ambala, Rajpura to
Chandigarh. From Chandigarh and 50 miles to Ludhiana is through the richest district of India in
agriculture, and it will give you the connection with Chandigarh on the main line. And, Chandigarh is
not Punjab by the way. It is more Haryana, maybe. I hope you remember mat. Right from
Jullunder, Ludhiana, Chandigarh, Ambala onwards, please do it now. It will earn a lot for the
Railways.

One more small thing in Amritsar district. Goindwal is the root of Sikhism, and Tam Taran is the
place where Guru Granth Sahib was written; only 12 miles away from there. I have been writing and
using every charm on my friend, Shri Lalu Prasad Yadav; build it now. Land has been acquired. Give
them 12 kms. From Goindwal-Tam Taran-Amritsar, another 12 kms. would
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take care of the Sikh sentiments. That is what I am trying to say. Twelve kilometres is not much to ask
for. Chandigarh is our technical capital, but Amritsar remains our emotional capital and will remain
India's and world's important pilgrim city. It needs better connection; it needs a better and faster
Shatabdi. So, it should be taken care of.

Sir, T also want to say a word for Uttaranchal. I am a Mussoorie school boy. I have just been to the
Bhagirathi Valley to Uttarkashi and beyond Gangotri. Now, they have a hill State. They have by
compulsion a capital which is at this corner of the State, i.e. at Dehradun, and the State goes this way,
all the way to Nepal or wherever, Nepal, in fact, precisely. They need a fast and straight connection
with Delhi. I have travelled by the Shatabdi. First, it goes to Saharanpur, then comes halfway to Delhi,
then goes this way and makes a 'Z'. Can't we lay a straight line for these hill people? I would request
the hon. Minister that the Railways should do it. This is the first thing they need, if they are a hill State.
The Ministers and officers come and go quickly by getting their job done. Two-and-a-half hours or
two hours of Shatabdi should be more than good enough. It should not cost you too much. Thank
you, Sir.

SHRIR. KAMARAJ (Tamil Nadu): (Spoke in Tamil)

*SHRI R. KAMARAJ (Tamil Nadu): Mr. Deputy Chairman, Sir, I rise to speak on the Railways
Appropriation Bill on behalf of AIADMK. I wish to make some points on some of the projects
pertaining to Tamil Nadu.

I am constrained to say that the Railways do not give priority to the projects pertaining to Tamil
Nadu as is given to other States. Even in fund allocation Tamil Nadu is not treated like other States. That
is why there is more length of metre gauge in Tamil Nadu as compared to other States. Centre is delaying
the approval of broad gauge lies in Tamil Nadu. Even if approval is given, enough fund is not allocated.
The railways should give approval for all the BG line conversion projects of Tamil Nadu and allocate
sufficient funds without further delay.

There are many tourist centres and historical places in Tamil Nadu. If exclusive trains are run to
these places, more tourists including foreigners will be able to visit these places. Such step will increase
the revenue of Railways and popularise the tourist centres of Tamil Nadu.

Next to Chennai port it is Cuddalore port that is fast growing. Bearing in

‘+English Translation of the Original speech delivered in Tamil.
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mind the development of this port, Cuddalore-Vridhachalam rail track is being
converted into BG line. Linking this is yet another line, the Vridhachalam- Salem line,
for the broad gauge conversion of which Tamil Nadu Government has given its share and
has also acquired land for the purpose. This project was announced in 1999-2000 at an
estimated cost of Rs, 198.68 crore and was scheduled to be completed by the year 2004. But
so far the work has not been completed on this sector. Therefore, enough fund should
be allocated and this project be completed expeditiously. The Mayiladuthurai-
Karaikudi-Sivagangai and Kumbakonam-Villupuram metre gauge lines should be
converted into BG line and I request the Centre to give approval for these projects and
sanction enough funds immediately.

Mannargudi is an ancient town in Tamil Nadu. It is surrounded by many small and big
villages. When many places in the country did not have railway station or rail link, this
place had rail link and a railway station. But this railway station was closed some 25 years
ago showing revenue loss as a reason. The long pending demand of the people of the
region is to have rail link so as to run trains between Needamangalm and Pattukotai via
Mannargudi. Mannargudi-Needamangalm already had rail link. I demand early
consideration of this project. People of Mannargudi and the surrounding areas have to go
to Thiruvarur and Thanjavur for booking their rail journey. There is need to set up a
computerised booking office at Mannargudi for the benefit of the people. I wish to
remind that such computerised booking offices are in existence in Perambalur and
Kodaikanal.

People of Thanjavur, Thiruvarur and Nagapattinam districts have to begin their
journey at Thanjavur for proceeding to Chennai. But as of now there are just 4 coaches
attached to the Rockfort Express to Chennai from Thanjavur. I request that at least two
trains should be run between Thunjavur and Chennai both ways daily.

Sir, standard salt is produced at Agasthiampalli in Tamil Nadu. The salt was being
taken to other parts of States by rail and that provided employment opportunities to the
people of the region besides increasing their level of income. As there is no BG line

connection to this place, salt
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is not being transported now. This has resulted in hardship to the people of the region and
many have been rendered jobless. In view of this I appeal to the hon'ble Minister to take
necessary steps to convert this line into BG line.

Integral Coach Factory Chennai is known for producing world-class coaches. But the
production capacity of this factory has keen reduced without any reason. Railways should
take necessary steps immediately to rejuvenate ICF.

The Golden Rock Workshop near Trichy is very old and famous. Funds should be
allocated for modernising this. There is quite good amount of transportation of food
grain on the Thanjavur-Needamangalam-Thiruthuraipundi-Nagapattinam-Kumbakonam-
Mayiladuthurai rail route. But these railway stations do not have adequate facilities for the
safe keeping of foodgrains. I request that godowns be constructed at these railway
stations for safe keeping of the foodgrains.

Sir, Salem, Dharmpuri, Erode and Coimbatore railway centres of Tamil Nadu are still
under Palghat Division in Kerala and this does not allow full growth of railways in the
region. The long pending demand of the people of Tamil Nadu to set up a Divisional
Headquarters at Salam should be fulfilled without any further delay.

Besides administrative convenience, the people of the region will be benefited. I request
that the anouncement for setting up Divisional Office of Salem should be announced
this year and work should begin without delay. Perampur Railway Hospital is very
famous and has well known specialists. The medical facilities of this hospital should be
upgraded to benefit the people.

Sir, I have a word about rail safety. Majority commuters of the railways are poor and middle
class people. There is not enough safety and security for them when they travel. The
frequent accidents result in loss of lives and incapacitates people who have to spend the
rest of their lives as handicapped. It is a pathetic situation. I appeal to the Government to
provide modern safety equipments to prevent such accidents.

In view of the increasing traffic, railways should construct more over and under bridges
in Tamil Nadu and allocate sufficient funds for that
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purpose. Railways do not fix a time frame for many projects. Because of this there is cost
escalation. For example, Thanjavur-Villuparam BG line conversation was estimated to
cost Rs. 223 crore in 1998-99. But now it is estimated to cost Rs. 231 crore. Even now it
is. not known when this project would be completed. So also in the year 2000-2001 it
was announced that Madurai- Rameswaram, Villupuram-Katpadi and Trichy-
Manamadurai metre gauge will be converted into the BG line. But as the implementation
is delayed, the cost is escalating. The Trichy-Karaikkal via Nagore line was to be
converted into BG line as announced in 1995-96. Of this, only 50 km stretch from Trichy to
Thanjavur has been converted. Even Thanjavur-Thiruvarur rail traffic has been stopped on
this route from 1.2.2004 to complete the project. But conversion work has not yet begun. I
request that the conversion work be begun without delay. It is said that the time frame for
laying new tracks is fixed as 13 years and for BG line conversion it is said to be 10 years.
But no project is completed on time and that result in cost escalation. Sir, railways
play an important role in transporting essential commodities. But wagons are not available
on time. The railways should provide sufficient wagons for transporting goods.

As I conclude, a word about the railway employees, The Government should set
up Poly Techniques, Engineering Colleges and Medical Colleges and give quality
education to the wards of railway employees and also provide them job on priority. I hope
the Hon'ble Minister will look into the demands that I have made. Thank you.

SHRI K. RAMA MOHANA RAO (Andhra Pradesh): Thank you, Mr. Deputy
Chairman, Sir, for giving me this opportunity to speak on this Appropriation (Railways) No.
4 Bill, 2004. This is the only opportunity through which Members will be able to ventilate the
grievances of their respective States, to assess the functioning of the Indian Railways, to
look at the modernisation, development, disaster management and other aspects of the
Railways. The Indian Railways is part and parcel of our consciousness. With the rising of
intensity of consciousness, public perception is focussed not only on the safety as on epitoime
of national efficiency and skill but also on other aspects such as electrification, fare hike,
disaster management etc. of the Indian Railways. I wish to touch only some of the
important points, which I thought need immediate attention of the Ministry.
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I first come to the point relating to track renewals and upgradation. During the Ninth Plan, the Ministry
has spent about Rs. 13,500 crores. Besides, now, you have Rs. 17,000 crores of non-lapsable fund. But,
look at how much track you have renewed. Sir, it is just 15,700 Kms. If you look at the Eighth Plan, you
were able to renew 14,205 Kms. of track with far, far less allocation. In the entire Ninth Plan period,
you were able to renew just 1,500 Kms. At this pace, you need five more plans to complete the entire
track renewal work in the country. So, I would like to know from the hon. Minister as to why are you
lagging far behind in track renewal in spite of having nearly Rs. 30,000 crores at your disposal?
What action plan do you have to complete 24,000 kms. of track renewal target set by you in the
Tenth Plan?

Then, look at the total number of bridges that we have. We have 1,20000 bridges in the country. Of
these, 51,000 bridges, I would say, are the vintage of the 19th Century. Nearly half of our bridges have
become obsolete and these are one of the main reasons for consistent accidents of trains in the
country. So, I would like to know from the hon. Minister how many bridges identified by his
Ministry are in distress condition as of December, 2004. What are your plans with regard to carrying
out repairs to these distressed and other old bridges which need repairs/rehabilitation or rebuilding?

Sir, the hon, Railway Minister, Shri Laluji, while inaugurating some of the projects in Tamil Nadu,
in the third week of September, 2004, said that during the last few months the number of railway
accidents have come down drastically and further said that it is not because of any special safety
measures undertaken by the Indian Railways, but because a picture of Lord Vishwakarma has been
kept at his office in Rail Bhavan. So, I would say that if Lord Vishwakarma can sav,e the Indian Railways
without any effort on the part of the Railways, I advise him to set a photograph of Lord Vishwakarma in
every railway engine which, as per the hon. Minister, helps in bringing down the accidents rate to
nominal level. At the same tiem, the Asian Development Bank has approved a loan of 313.6 million
dollars for Railways. I would like to know from the Minister as to how much money has so
far been spent on the Railway safety out of this.

It is good that the Ministry has opened Tatkal Reservation System again in all trains. It is a very
good idea. It helps the passengers a lot. But, at the same time, this shows the ulterior motive of
the Minister to
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increase the passenger fares through backdoor. Sir, as we all know, the Minister has not increased rail
fares of passengers in his last July Budget. But, last month, indirectly he has increased the railway fares
of passengers through Tatkal. If you look at the rates you will know the motive of the hon. Minister. I
wish, with the permission of the Chair, to place before the House the percentage of increase. There is
an increase of 50% in the Second A.C. charges; 100% increase in Third AC Charges; 200% in-
crease in AC Chair Car and 200% increase in Sleeper. Same is the ease with freight charges. There is a
whopping 7.7% increase in freight charges on several commodities. The reasons that are being given for
price hike is increase in prices of steel and diesel. It is surprising to know that the Ministry is
increasing the freight charges now when the steel prices are gradually coming down. When the steel
prices were at their peak, you did not increase the fares because of elections. So, I don't understand
the rationale and the timing of increase. This wrong move not only will increase the inflation—
which is already soaring up but will also affect the Railway finance adversely. Hence, I request the hon.
Minister to withdraw the increase in freight charges and I also request him to charge nominally on
Tatkal tickets.

The next point is, it is good that the Railways have decided to develop 317 stations out of 8,000
stations as model stations by March, 2005. I would like to know from the hon. Minister which are the
stations that have been identified for modemization in A.P. and the progress of modemization of
stations that have been taken up so far. Then, the Indian Railways, in co-ordination with the BSNL, has
initiated measures to introduce telephone services in railway compartments. This has been
introduced, on experimental basis, in Visakhapatnam very recently, so, I would like to know from
the hon. Minister whether this has been taken up as a pilot project. If so, in how many trains this has
been introduced and whether the Railways are facing any problem on this? I understand that this facility
will be made available to the passengers only till the train leaves the station and the same is not available
in running trains. I also understand that the BSNL people are observing the signals in moving trains. I
request the hon. Minister to quicken the measures so as to introduce this facility in all trains because
this helps a lot to passengers.

It is good that the Railways have decided to recruit 8,000 personnel in various groups in the next
two years. I would like to have a break-up from
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the hon. Minister, zone-wise and category-wise, and also the posts that have been reserved for the
Scheduled Castes, the Scheduled Tribes and the OBCs in each Zone. At the same time, I congratulate
the hon. Minister for his initiative to fill all the General Manager-level posts of various Zones that
have been lying vacant.

As the House is aware, how optimally the IT was used by the TDP Government in Andhra
Pradesh when it was in power. As a part of this, we had introduced E-Seva counters for the various
services, including Railway tickets. But, instead of charging nominal charges for tickets, reserved
through E-Seva counters, the Indian Railways is charging Rs. 30 per ticket. This amount is quite
exorbitant. We have been persistently requesting the Railways to reduce this amount, at least, Rs. 15,
because private agents in Andhra Pradesh are charging only Rs. 15 for a railway ticket. Hence, I
request the hon. Minister to reduce the charges from Rs. 30 to Rs. 15 for tickets booked through the
E-Seva counters. (Interruptions)

MR. DEPUTY CHAIRMAN: You wanted two more minutes. I have given you five minutes.
{Interruptions)

SHRIMATI VANGA GEETHA (Andhra Pradesh). Sir, he wants two more minutes.
{Interruptions)

SHRIMATI K. RAMA MOHANA RAO: Sir, now, I wish to bring to the notice of the hon.
Minister some of the important proposals which are pending in the Ministry for the last so many
years and some of them have not even taken up for implementation.

Sir, we have been demanding for introduction of the Rajahmundry Shatabdi, which had been
withdrawn for the reasons best known to the Ministry. I understand that the reason cited is ‘traffic not
available'. This is not correct. Due to withdrawal of this train, the passengers are being attracted by
private road transport and, thus, causing loss, running into crores, to the Indian Railways. So, I
request the hon. Minister to kindly restart it immediately. We have also been demanding for a
direct train from New Delhi to Tirupati via Shirdi. But, no announcement was made in July Budget.
Hence, I request the Minister to look into it and run, at least, a bi-weekly train from New Delhi to
Tirupati. The other point is, Secunderabad-Guntakal-Bangalore lane is, now, having more than 115%

260



[13 December, 2004] RAJYA SABHA

track utilization. So, there is an urgent need for a second lane. I crave the indulgence of
Shri Laluji to take up this job early. Sir, in 2000-01, the Ministry had taken up the work
for a new railway lane between Patancheru and Jagipet. But nothing has so far been done
in this regard. (Time-bell) Sir, I will take only one more minute. Then, Sir, despite
substantial in crease in the rail traffic on Bibinagar-Nadikudi section, I am constrained to
say that the line capacity of this section to facilitate running of more trains has not been
considered. This helps the operational flexibility of railway transportation. Hence, I
request the Minister to take it up as early as possible.

There is also an urgent need to have a survey on a circular railway system between
Vijayawada-Guntur-Tenali. Vijayawada, Guntur and Tenali are important and busy railway
stations on the map of the SCR and they, with the establishment of a large number of
engineering-and medical colleges, are the nerve centres of the coastal Andhra Pradesh. The
growth rate of traffic on this route is phenomenal. Hence, I request the hon. Minister to
include this proposal, at least, in the next year's Budget. Then, we have been asking to
increase the number of platforms at Vijayawada to ease the traffic and also a foot-over-bridge.
I think this proposal is hanging fire in the Ministry. I request the hon. Minister to do the
needful in this regard. The Peddapalli-Karimnagar-Nizamabad lane was started with an
estimated cost of Rs. 417 crores. But, to out utter disappointment, during the last three
Budgets it has received only Rs. 35 crores.

Sir, with this speed, God only knows when the lane will be completed. I implore upon
the Minister to complete this work in a time bound manner. Same is the case with
Munirabad-Mahaboobnagar lane also. The Guntakal Renigunta doubling work is also
pending ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You can give the rest of the list to the Minister ...
(Interruptions)...

SHRI K. RAMA MOHANA RAO: Sir, the distance of this line is 246 kilometres
and the estimated cost is Rs. 420/- crores. In the last three years, the Ministry has
released only Rs. 25/- crores. If funds are released at this pace, nobody knows when the
project will be completed. Hence, Sir, the passengers ...(Interruptions)... Sir, I am
concluding....(Interruptions).... Sir, there should be more allocation for passenger
amenities in the Budget....(Interruptions).....
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MR. DEPUTY CHAIRMAN: Please conclude now....(Interruptions).... YN
are encroaching upon the time of other Members....(Interruptions)....

SHRI K. RAMA MOHANA RAO: Hence, I request the hon. Minister to take steps to quicken the
pace of work, allocate funds! and see that the above projects are completed in a time bound manner.
Thank you, Sir.

MR. DEPUTY CHAIRMAN: Prof. Ram Deo Bhandary ... (Inferruptions). .Prof. Ram
Deo Bhandary....(Interruptions)...

SHRIMATI VANGA GEETHA: Sir, one minute ...(Interruptions)...
2 SR Ufor (ISHAT) : B9 98 PO (AT E | ...(FALIM)...

ot STy : <Rav, a8 St TSI ® 2 MU IS | ... (e ).....

SHRIMATI VANGA GEETHA: Sir, I want to make one request...
(Interruptions)...

o) IUFHUL : 3177 IS | ... (TaEm™). ..

SHRIMATI VANGA GEETHA: Mr. Deputy Chairman, Sir, the hon. Minister visited my
place. I request the Minister to allocate some funds for Kakinada main line and for Kotipalli and
Narsapur Railway line also. I also request the Minister to kindly increase the funds for passenger
amenities.

N STAUTIRT : YR SN, 3MTH! gt & i e 8, 39T waref IRIU |

1. I <9 Werl (AER) : #weley, § 3! 3MWR &wh &Rl § &b M gl
.(FTH)..... X HATAT DI YR TR A TR =R 3@ BT 39 371 8 | 78ied,
it 6 FE §Y, STd A 1] ST 7 Xel AT BT =T [T 3R 59 W& § N ol
U fHT | HEIGY, T4 Xl oC WX 989 Bl X! o1 99 1 Pe o o 3 el & forg,
X gofe | BT W1 S HTaET e {1 11 fAa1 39 X aoie d a1 T § | s9iey
1o 371 1] St T 21 A 9 A1 2, Sl 39 <20 $1 984 91 948 © iR [STAd] AETaT 90
SITRTeTe 3 311 & | &Te, il fepTT 7oTgR URER W 31K & | d U Al bl &< Gl & 1Y
e AN 2, TR 3191 GA-UdIHT 8TdR, 39 <% $I 9171 2 | 3791 91 S5 & G-
TN @ IE Q¥ I 8T | Q9 Al & g Are) St frselt R we 7 Vel g9ic dg 9 3R
it 6 A€M 3§ 39 X fauTT & SRIEH | i1 GUR T ©, SHDI 84 YT B A1y |
TG VA g9IC qe A AT A4, S8 PV a1 (6 & | G M AR o & 3 & | 31
S, X1 WA € AT 9B R & Gegwal &, BRI 9 Q¥ b PBIA ASHI, 3T MSH! BT D!
I 8 2 | 511 €1 e #3191 41 S8 Hegd
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BT b <=1 1 I THI0T =T 8, S 19 & AR 8, Sl M9 & RieusR 2, S Rredt g, 9
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PR AT B ST el | 3T AREl FFeR WIgd| 1 AU R H A1 Sl BT BIel THM
B3N & | PR WISl & BR H b TR | Pl BIC! &, Al G-I ARG alle] Sl Bl Il §
.(TIIH)..... 3T G .. .(FFIH)....

ot STAUTIRT : 39 ST . .(FAH).... A © ...(FGH).... 39 Ih STaTg <71
(A 3T ... (FagM). ..

Y. Y <9 HSRY < YA .. .(Fau). ..
oY IUFHTILT : MY T ...(FTEH). ..

1. YW <9 HeSRY : WRIeY, § I8 del dredn g f a7 & arel St RieuaR g,
ITD! AT AT ST BT 8 1 R 2 H GABRI B PRSI DI O AT & | A PR RISTR
q | X H gIBRI P & U HUS el (oI S &, aSI-a] Hfasai § Sl U a7 2,
b DU o ST & | 1] STt = U STl b o STa Xet & gahR1, g RT g §Y bUs
TG ST | 3 ARl HRIST GAHRI Bl ISHTR e |

IYFHTIRT S, AToThel AT BT, BIBT Blell &I 9gd dai & W& ¥ | FEd & b
9 STex el 2, 39 & fi97 AfRy | ool o < 3 weg™ b | SEiN i wraven
2, 94 Q1 aTd Bt 1 3FR 31T el el f o ouh Tawey @t e g 3k gus 9
T BN 5 oFR 3 o), wgT G oY SR ST eT Wy qT 3iR I8 i 7 ot aga
I BN | 3FR 319 39 gl & Pogs # A A1 sHe! wa1e iR WY AT 81 SI7aT ©
..(TGET)....

s ITFHIIRT : 3BT &, AT YA ...(F@LH).... 93T ...(FEIH)... 3T SR
Qe IR, W §F # Ee¥dF A9 BT ..(FaHH).... T Y TAd Tel 8 @ ©
.(FAIF).... I H A 97 I .. (FEgH)....

T1. X9 < SR : SUFHTART Sfl, g 1 TRIa] B 91 BT 8, ST 7 Yo7 AT b
I B 8, YT 181 1 ANl Pl JRAT AT AT & 2 8 34T UV B, TRHET Bl a1 R
T2 ¢ U8 B 919 H fSed v 32 B | 9ISy, Y § B FRA a7l il ofl B 7, J8% Bl
2, [l <7 S UR 31T T AT el AT | &A1 Sl & AT &b 91 Xl H B BRA arel
Poll, Tex 3R Y AT TR Tqh b AN &, 39 IR R M AT R 8 | qBled,
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ot STFUTAR : MY ITET BT SITST Ih BT AT E |
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264



[13 December, 2004] RAJYA SABHA

1 Sff SR F3 H3 W1 g8l | 7 o | g8l Bl R el g ofder & g 6 Xd argHl
T 8 | U I1 THRIE AT ST 14 3 Ul gall | 39 4 g1d b HIp IR A< el o1 o7 fb
I TSI 89 91 ST RS © | 98 95 991 BRIHH 2T, <ifh 3T T 39 fawm H viorae
BT AT e 931 & | H Nl HAT ST He1 A1l § b TTel, HIRA B A1 IR 98 g1
2 9gd SHIICE ATgAl 8 | 3R I8 ATgA1 9 S A1 T8 89 e ©c H I Aol o, 981 59
FHI GAPR ST ¥ 15 HC A & | AR AT BT RIS AR a3 gan-Sq4 ferer
PAR S, SIS BANSH ST, TRE JIeg Si1 ¢ I | F8f [l A Ml iR dlder 4
SISIRYR & 19 ST @181 a1 © | 141 BIST AT81 2, TSI A18A1 91 & | HBT I8 1T
o 9 X1 gl Bl fSha A | 991G |15 Xl #30 Sft | W07 S=1 =g {6
ID! ISR &1 & 27 FIT I8 U GATd] € AT ? FA1d &b S1b Ugel IqD] RIAIN™
T 1T 201, oI 98 A T AT 2 3FR A ¥ el AT 3R I Q21 H $8 HH 8l
81 a1 H w21 St A ST =rel § {6 Saa! fRufa a1 § 2 98ied, A X |43,
T, SRS Sfl Bl A IR @1 Y, a8 B4 2 SR g1 U1 fedry gfes ol aui
Yl 33 St F B, vt #3) SN &b gIRT N fAHET § i1 gER fHar Sre, 98 siyagd
g, YfcetRie BRI § gA: va aR Yol H#AY Sft BT MR @k el § | 9gd-98d
TRIATE |

At STaurafe : 2N .. sRTE |

SHRI B.K. HARIPRASAD (Karnataka): Mr. Deputy Chairman, Sir. thank you very
much for giving me the opportunity. I rise to support this Appropriation (Railways) Bill,
2004. While echoing the sentiments of Mr. M.S. Gill who said that he is proud of our
Railways, I would add that the whole country is proud of our Railways, which is one of
the oldest and the biggest public sector in the world. As I said, it is one of the oldest
public sectors. It has already completed almost 150 years in serving the people of this
country right from Kashmir to Kanyakumari and from Kutch to Kohima. But even after
150 years, a lot more has to be done in Railways, in terms of expansion of the Railway
links to the different capital cities of the country, Sir, if I am correct,—subject to
correction—way back in 1858, when Britishers started laying the railway tracks in this
country, within two years, they were able to lay huge railway tracks throughout the
country. But later, even after 150 years, probably, we have not done even one-fourth of the
expansion of laying of railway tracks. So, Sir, I feel that still a lot more needs to be
done to upgrade the Indian Railways to match international standards.
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Sir, while presenting the Railway Budget, the hon. Railway Minister had laid stress
on the expansion and improvement of railway tracks in the country. But it is already six
months now, and still there is no word about the expansion of railway tracks to some of
the North-Eastern regions and Southern parts of the country; especially, in Sikkim, there
is still no railway track to Gangtok or to any other part of Sikkim and to most parts of
the North-East. My colleague from the Left was mentioning Tripura, probably about a line
from Trivandrum to Tripura might be the Communist connection! That should be
expedited at the earliest.

Sir, the hon. Minister of Railways took the major decision of uniform gauge policy
in the country way back in 1991. Still, there are lots of railway lines in the country, which
are metre gauge; especially, in Rajasthan, Karnataka, parts of Tamil Nadu and Andhra
Pradesh, lots of metre gauge tracks still exist. Though Karnataka feels proud of its six
Railway Ministers, hardly anything could be done in terms of increasing the railway
lines or expanding the railway network in Karnataka. I feel that a place like Bikaner in
Rajasthan, which is a border district of the country, definitely needs a broad line;
Bikaner still has a metre gauge line. In that part of the country, one can see even narrow
gauges. After the uniform gauge policy of 1991, the Railways have stopped
manufacturing bogies for the metre gauge, resulting in non-maintenance of metre gauge
bogies throughout the country. Definitely, the metre gauge bogies need upgradation and
maintenance in all forms.

Sir, Karnataka is the State to which you and I belong and Bangalore is one of the fastest
growing cities in South-East Asia. One might have read in some newspapers recently about
the collapse of the transport system. One of the reasons behind this is lack of interest
shown by the Railway Ministry.

Sir, way back in 2002, the Karnataka Government mooted the idea of involving the
private sector in developing some of the loans in the Konkan Railways. It was known as K-
RIDE projects. The idea was developing and implementing rail infrastructure projects in
Karnataka and providing leverage to private sector participation in the development of
such projects. There are four projects identified by the State Government. They are Hassan-
Mangaloi 3, for gauge conversion, Solapur-Gandag, again a gauge conversion project,
Hospet-Guntakal, for doubling line, and Hubli-Ankola for a new line.
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Sir, owing to economic reforms, a lot of economic activities have taken place in parts
of Karnataka, especially in Bellary, where we find iron ores in abundance. The
transportation of iron-ore to the port is one of the biggest problems. If these gauges are
converted and new lines are sanctioned, there would be less pressure on the road
transport; most of the National Highways have been damaged because of the heavy traffic
due to transportation of iron-ores.

Sir, the Government of Karnataka, with a joint venture of the Ministry of Railways,
has taken up some of the projects in and around Bangalore, especially Bangalore-
Kengeri, for doubling of lines, Kengeri-Ramanagara for doubling of lines and Kottur-Harihar
for new lines. I appreciate the move of the Government of doubling the lines between Bangalore
and Ramangara and developing other lines. But I demand of the Railway Ministry to grant
of lines from Bangalore to Mysore, as lots of Information Technology companies are coming
up in Mysore. That would be of great help both for the development of the region and
employment generation of people in and around Bangalore and Mysore. Lastly, but not the
least, the commuter rail service in Bangalore... (Interruptions)...

MR. DEPUTY CHAIRMAN: Lastly for your speech, not for Karnataka.

SHRI B.K. HARIPRASAD: Yes, Sir, of course. The Government of Karnataka
had proposed a metro rail in Bangalore city. Sir, a Committee has been formed and a
study was conducted by the RITES, one of the subsidiaries of Railways, and it has
submitted its report way back in 2002. This report has clearly said about the feasibility of
metro rail in Bangalore that could be operational within ten years if there is an
investment of Rs. 1025 crores. It needs huge funds because Bangalore is facing a severe
transportation problem, and there is a lot of congestion in Bangalore city. If this metro rail
is sanctioned to the Bangalore city, I think, the Railway Ministry would be doing a great
service to the citizens of Bangalore, and particularly to the Karnataka State, to decongest
traffic in Bangalore city. With these few words, I request the Minister to consider some of
the demands of the Government of Karnataka. Thank you.

1) IToTd Yarel : STFHTART S, 39 fA9g UR 84 3fawR <+ & foy g=are | v, ¥l
HA AT St $ I H AN B Al Fecl E, ol [Uod ©: HEH H I/ ol $B Vad
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off fh YT Wa= & I8 TS 1 991 IWeX of foTy Ot &, ifhT I8 §I8d U IR & IR
SART Tl | 3R T 3 39 bR 4 Y0 8141 A1y iR GOk 28 & it 9 4t 591 fopan
S | & H I1f © | ST

1t XM 1Y Bifas (ITR UST) : IUHIEET ARIGT, Nod 3 A&ferd ST Quifirger
31 R =491 21 8 &, S R H (U] a1 Hel ag | I8 AN Bl a1 & 1 FaRagel!
IR & e 3l 31 78 2, 3R 1 a7 Il HeRY Sl IoT W8 1, § IHHI SR Al 81 @
BT g, Ifh R 1 G2 P o1 $0 < BT ST 1@l S Yeid HAT 4 e
ST o B8R A X 941 32 ©, S 9 UTYfelRe Hor¥ SO | el S 4 Siiol Beifew
ATEd ¥, IR I8 Povs b YwaNd &I off, IR Il qrar Sit Y 1 I=i Piordl
BT TS el AT, TS P A1 81 THATIT 3R Pierdl o fTg I8+ Ui B WIpiet Bl
3R ST ARE | IR Sff 3MY | § IFH ST 781 A8, <ffh I8 Sl UgfoRe 3o &, d
HHA el gU | 3771 WY H <=1 § fob o1 aferdT erdTest H Pows ol Bl THR fhy
ST 2 olfh I IUANT &l HR &, AN HE @ [P these are unhygienic. ARG, ST H
el # wa offere Heeaqol wHeran § qn S At @t glensi A M ag exe B, aw R
TERIT T RN BT fA9 | 579 FReET B! a7 3T B A1 SUD 31 U8l § | U Yol gl
{ ReT I TE S A Fekd 2, I oI Al B GRer | Bt ¢4 7 ARi 81 911l 8,
SHft Bl §, 39 YR $I gAY 7 81 3R 9 aF1 & A6y § Bl —ft 519 a1
Heg B § 99 99 W Sifg FHfedt dadit ® | 31 v " &1 U8t Seokd Bl
AT | =11 H U gee g ot ST ST 200 AT AR 7T 01 984 4§ gelled 1 §U |
I oY U I W i GAfT a8 TR oft, IS PO findings W o1, oAfpT |
I T SIHT 18T | HIC AR W 519 981 GEeT 81 Sl 8 79 3 SI-d1 d 89l &
|12 ¥ T U WWITE A1 4SS & dd 9 99 ol U 91 &l a8 goe Ia © | H91-
P AR A18C ST 1 ST avoid R & T 3+l o1t ofd el 83 8 | 89 @
31Rdl Sl G B © | SHBT HIT AT 37T I W RIT HRIATE! §s Sl findings TS B,
I9 FdY H $B 39 TR P! FawAT 8 A1 5 afe ge 7da 9o & HRo ekt 2
IAD! Al A1 BT ST Fhdll & Afh A BT HRUT T TedS! & AT e
If AU B FHASIRY & SR BN 8 A IR <€ BT H F& UTae 811 A1 | 3rt-ary
RTSTa el St 11 78 feefl Yo W2 &1 Seoid fobar o | 31 & e & fF a8 M IR
el H3H St BT U
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Populist move T | I8 SITAERYT { [HR BT Sfed A9 AR S TR VA
AT I8 &b BRI H o1 AT | g1 e, g S9! Sl o Rule g 2, 98 9aa!
T T BT dTell © | SHH BT T Nl FaWHT & ST R rerar SHaRT &1 I9H
PIS Q1Y Te| IATIT AT | AT (S T &I 81 2 1 AT IV 3{TH ST BT 8 2 FATIY
I BT 57 MY IMTRIR ST AT Bl P T Febel § 2 ATHT [CPhe PR Il &, ST
MY ¢ BT I I &, STD! &7 H¥ QY1 AT Fdbdd § 2 S9! S findings 31, ST
eI 984 3T BT | Y31 o & [ AT DT re-enquiry BT A1 I8 3767 T |

TEIGYT, ST 1 GR&TT il o & 41 H Bl 8, S99 &l Gordls 8l § | I8 ey
JTfRIPaR anti-social elements & ST BT R | Tdh BATE | Railway Protection Force 3R
TR BIAT & e sl B gferd | S-S A1 9T ol © Al e S goifii
P TSI & BV $H THR B gAY Bl 8 Rifd 579 T 811 & 79 Ul oIl 8 fh
T A1 g8l Yerd HicaR B Higlg o 3R 7 81 e TaHe gferT Hige off 3iR A1l <)
a1 1 € USiRiaT a8 UR 31 Sl B | H SHHT U SQTER <1 AR | ¥ Y Sff v
ﬁﬁ@%m%@aﬂﬂaﬂwawfﬁwﬁﬁ IThe hon. Minister himself went
to Kanpur to inaugurate a new train. For his facility, I will speak in English. So, at that time, many
problems were placed before him and one day before, there was a big gang lootpar in Kanpur-
Allahabad section. The hon. Minister will recall it. The people told that there was some co-
ordination between these two agencies, and, for that reason such a big incident took place. The hon.
Minister had promised to setup an enquiry. I don't know what has happened to it. A, SuTHTEIE
HE ST, G31 S 59 Hag H BT AT {6 $HqD! G (21 Faweil 81 A1 | BBl Al S
T B, 5l & aRar # o1l &, 98 oM<l & fol TS @ & SavTd s3I o off 38 &,
JMRER §2 ¢ W ¥ TR WRINT 81T ? IUQHIEIel Heiedl, gl & §9y § d
1T BT H IR W9 F ook HRAT A P 98 AT ¢4 4 Sl bed-sheets & S § 9
used bed-sheets &I ST & But they are in packed shapes | I 98d 3 IR H U
PR AT ST 2 qd TS & A @il ST © 3R ST U aTdhal W& AR T
B3N AT H T WY 1Y BN AT | H T GhHRN g | eHeIEiE 9 s fAeell & g S
RTSTETT QR 31Tl 8 | I8 ST JhaR AT8 B Tl 8 AR first A.C. § $9 THR Bl
Yl §§ & pecked bed-sheets 8T SAR A Glell TI—.% ane what 1 found was that
both the bed-sheets were used ones. 3P IR H H form f oIk S WX <71 81 & ©
S J31 I8 oI © 3 U i 81 & AR AT 39 YR Bl gl
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H AN & A1 81 Wbl § ol 31 1T & A1 fhd ThR BT IR BT 811 2 39
THR P used bed-sheets B TG I8 I AN - 31 IS © | 31 1 & b P AA G
TR ¢ TR 39 YHR &1 a0 © 3R 39 Uh T R | <@+ 712 6 a7 At wit
HEEE

HqISdT, 3fd # § I1-UP BIe-BIC 45 SR oFT AEM | SR Vod I )
ReraRar w9 a1 gl el 2, at one time S renovation & oY < T TRIT | o1t
TR {3 U8l 981 TR AT wanted to use one retiring room, but I was told that all the retiring-rooms
were under renovation. 31 ST b I8T e TR &1 gaver & ? Jfe e w3l Sff w2 Jsi
Ugd STV AT CRB AT8d Ygd MY I S (oY d B8l UR T T =T Byl ? G,
HFYR XA WIF W R G Bl 9gd g G918 | § JHeI § & a8 3l
.38 91, STQ fal QERY Afth SN, SHS! MSAT B qIfHT BT fHAT gHR BI
L T81 81 © | H I 1 e wifdh 7 frer & BRI ¢ gt S AHra a9
e & |

HEIGAT, BITYR | T BN &, fT 89 gelerare vard HIRET & T 4 S 8 98
faeel-gael €& we W &, 98l W 9-59 J1 Ugg-Uss e # migar Mead & 198
IR Veld T $ dgd ToTald 8 olfb a8l IR HHI-$HHl 984 31ed fthe S o7
ST & 9ifh a8 Yo BICT HINGT & 3R 39 W b 9gd 1fde g1 § | 98f R afe
3faR {3t T Y Pl TRATSTT 81 Al g8 1<l 81, § Nel H3il Sff § 7i el § fob agl
1R efrenfeeiie 1 aiex fast g9+ =i |

SUFUTEE] FIST, TG-S Il feel! A oGS & foTg el 8 | T8f 9 I8 o
JaE Tl & Ud AHTe g8l aTu 31Tch B | 31 o © b e S9cl 8141 18y | Sl
21 gae T3 ficell A B S & AI-AI U dhTe aEs, | W U Sraredl o et
1Y 1 1 ¢ T8t | ARG Ol & 98 AT J d199 Y d Sl g 9 feet! 3y
g2 faeell I SIaRT 9199 SY | AfS 9 AATs] Bl HEYR W FATEER extend HR &
ST 1 31 Y 37<eT 81 | ART geiTd @ f a8t A <1 iR 39 U R 31 Sirel S o SR
1T 81 U SATEETE WA & forg Fefl ST 9 o oiass & forg Fefl 9Ty *iR v
B Y IR a1 R 4 e el S | IS 9 TR &1 @d=ell §18 Sff 9 dl 98 98
U Rig 81T |

SUNHTEIE HEIGAl, U SCIal d HIYR & d19 BT Ha= 8, which is known as
ruralKanpur,WWégﬁqﬁWW%\'Iﬁmﬁﬂ'mﬁﬁéﬁm@ﬁﬂﬁ
P18 W e o T2 2, gHa! § 7R A1 § | $TTa1 G HIEYR & 919 | g
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I g5d W‘Iﬂf ¥ € and incidentally it happens to be my home-town also SH®T TTH g
SlTSTh | 81 UR Y19 9IRS ¥ UG8 ¢ Bl WIUST & T B oI A IR BOR 1A Ffere
T & olfeh a8l IR AT 1 i1 Gfaemd e =iy,  H1e! T8l & | 396 a9 d a8l
R HATGH AT Y TR, 8RAT YSRE Bl W A § | 89 e b BIeex g & oy Wt
foran o, f) |5 et 715 € Sifdpe1 31 7791 & b 9% &= yeei= 7 81 41 94 378! ad
2 | SHP! avoid HRAT AT | I8 TR HARR F Sl Is faeell & oy ¢ Ferdl & @
RIS el A 1 98 73! a1d & | 341 b A1 -[1Y U JERIIT Vel &2 8 Sl fF
IE AR PYR & §1d H § 3R J31 7T © & this is big station between Urai and
Kanpur g3 &1 & {6 @ A1 fhemiiex &1 B1Ial &, cifdhd ®Is Wl gHIce Ad A1 ¢ BT
RIS U AT o7 PR IS 81 & | H A $Ral § [ g o7 Sl a@Ts ¢ 98 ©
3FIET 11 G TG, AT MRYYR ¢ BERMEIG IT A=~Ts Sl ATS M 4 &, Sl a8 |
IR ISTYST {1 S | 5941 < |- IfE HHYR MR ST 6 4 H Pl $.99.9. o7
TS S <1 G351 I & o a8 Sefl IS o fofg g Hecayel s |

Lastly, I would like to say regarding the reservation policy relating to the SCs and STs in the
Railways. We all know that the Railways is the second biggest State employer, but the reservation
policy is not being strictly implemented in letter and spirit. What is the result? The result is anguish
amongst the SC and the ST employees. It has also led to maximum litigations, whether it is before
the CAT, or before High Courts, or before Civil Courts, and the consequences are that these employees
work under tension, which adversely affect the performance of the Railways. I sincerely request the
hon. Minister to consider this aspect also and see to it that litigations are minimised, and the
reservation policy with respect to the SCs and the ST is strictly adhered to. Thank you.

YT (37T AR AT TARY) : H AT G| Bl aar1 A fos ordt o 39
I 11 ] B SR Gl B EH YD Bl 3 AT DY AT B AT FAT B | 3R A9 5 I
F g5 Al 9o A1 A g BIS AMUR TE T, AT G AR GERAT B S I
JTEfed & ITH BT BT T | SR IS 3T/ 2 |

ST, YT TGN (ISR : g-Ia1e HE1edT, § Yord gifiiger e wr i ==t 81 <8
2 3P 9T H P dia & g § I8 IKd gs § | AR Xl BT U TIRa=Ied!
SR 38T 2 3R T S¢ ¥ aut § IR Yol 7 SSIRI-afrdl Hiell &1 7o GasT 9h
T 1 & | 7eH, 979 Yed goic WR 39 0 4 94| gs o) a9 W1 49 39 ==l A
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AT o §U U8 PET AT (5 I8 Sl goIc 3111 § I8 “Fdoi (a0 Faor G &, a1
S oIC DI UGHY, GADY 59 9 P 37 ATGH! Igd IRI g7l T | TS S| aoI8
IE i 5 S X1 #3015 & 9 W U Uws 91 & 2, f6dr a7 & 8, Us 39 uRar |
T & e efie & o &7 & © | gafey 4 Wiel 31, sl S FHwisll ol qus
Fad B | 1 I forg it S=M 39 goic § BIH! $B JILTT I HY EYod B iR H1!
e By, T $9 <9 Bl 3 A1 Bl g1 TG g8 | A1 € g9, Hifh d
RTSTREATT W 31TH § | U UTST I8 1 & b o R ol fUsell IR &l iy veli 1 /i
P ATl H [9BR BI Wiy Agerell T8l @1, <ifd R i 89 gar 78] 8, PRI 61 2 |
& SIS 2 5 A Y #30 of), St fb QR <91 & Yot w3t 2, 9 FfPaa w0 9 orTel e
H AR 37 FiI R & & |

H F8i ofat & AN WY I A, PO I W S AT | ORI S B
TATT B a8 A U dgd 1 HBcaYul oY & S8l BRI~ dee vfd a¥ 31 8, 578l
g1 e I 9-a JUeT W &-TDR 8, IRgTare] EATST $ S8 2, TUERT 8,
U 3 T & | TieH & o a9 SI1eT qie e TSR H 317l © | §Hiferg o #
et @Y AT 31fdre B 1 ART Yol A Sff W 1R B o 9w Yall ol wee 9ers S ARy |
<ifh guivg & Ry a8 & o Yell 1 areTe 9+ a1 g <@, afcd are-7191 & 59 g 4,
3l T a8l HIeR-I151 €1 AfABTR STIEI TR B | TSR B ST el THY A AR PR
&1 & fb a8i u= M Wex-9151 &1 are-3e1 # uRacd= grm |

HqEIET, # Ugel Al gB AN AT Y HA St B A & off | aOER &b
URrETR, a1 3R @aaTiie Hed Pl SEd g4 Yol Uaau™ ®I ISR a9 Tacs
PR B AN DI o, FifD A B G TSI HSI W oR et & fpere A4 159
3Ed §Y, IoT URDN &I, S fh eRER | SIIqR dordt 7, $9a! el YRIcS X
ERER A TR T& Tl IR | I IR A BRER T, T1f Ta enfiiss woret 9 ger
e wIel T I8 91 Ugd |

T AT SRYR | A8 DI i1 ¢ © ISP IR H BT o | SHD! W 3SR A AT
SR | (... 99T B ESL...) TR g [ 4 urct o @Rw & a1 o {6 H g9
e ai /P iR AT ST R A Ul AR @l oY | g oS & Far
TAT...(FIEH)....

Iu[HTEE] (ST Tl ATeTa) : Q4T 2, 9! urel & 4% 12 fie qral & iR
FAR U IR A1 3R & | 379 MY 18 | ...(FIH)....

SI.UWT BIGN : Heldl, H ST fEd1d 9 o+ R 1 8 | ....(TaeH)....
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IYFATEIE (ST ARl AZaR)) ¢ et P W@ ¥ A1 ud! urdl S |
. (TF)....

ST. JHT BIGR : S, 3ATT 9el &1 Y SIS | ...(SHEem). ..

SUHTEdE (ST ARl ATRRaR)) : g S99 e Jul ¢ ...(FauH). .. o1 ST
& b ot el 1 ater & fore w9y et |

ST, T BTG @ HEIGT, YaTSI-AIgAqR, SR -\RIR, HoiRl-SIEqR B o
el & 1 9 9ga &1 Tvg 2, 38 W 781 © | 1 41 &1 Sexd © 8iR e 9 8, 9 8-
TR -ANIR-fBFR-Bad! 29 | aret o7 ficel-argagEe & 981 Yo as o
SIS @l SRevd © | YR ISt A €IdqR &l Sl SRadl 8 | §IRYR-JiaTS]-Idel™
3R fFraTEeT % ¢ B 981 3Mawd® ¢ | P § 9% il dlere- fUdr-aevdr-
TR -TRIR -dINATS; dTell o1 @t 98 31 Wi 8 SR A FIIgRT ¢ FalTs S
AT FIfF TMIGRT U 98 URAg Nf-3Idl & | 39 9a g1 & 3rarar diameR-
FEHIER TSI -AGAAYR 3R - BT HIe? 37 IRt g1 98 ST 2 |

# g Wt e g 5 Yo # v iR .. B ARl # 5 SHarT B,
I W JATRMTE RIS b SR YRT BRAT AALAD & | AT HA1 S 7 Afgen L. &
a1 el off, Jo 3 dd Ppis Afgen L. o9 W 8 el 7 1 § argh 5 afeen
1P 3R A e H w1l fbar ST |

STEl I GagTse A1 BT qaTd 8, 39 IR & &7 9 51 I8 8, offbd 39
3Fferes STRa™T GRIGTT AT & | BTl Ugel & Jablacl § gHeIsH § BHl 3l 8 1 S2 &1 75
BRI STHAT 241 A F%R DRl B, o1 IR R axal) § o) foel oR-uia auf § e
S B9IR BICI-9SI HeA §8 2, T &3Iq &1 89IR @l 9N T B, IR 89K & $RIg
SN 9 g © | 999 YAd @l [Ieaad] Bl 9T UgaT © | §9 S BT ST gHL
TR SR GRATT ITAT F 7Y, U JRIET 3MR SRTFIGE ABR b (7Y o BI ATAT B 81
RIS BT 8 | FT [hBrIH 1 BT & | JUT BT SFegelt, 27w |-t Mel 7 TRBR 77
U I AR AT &7 —H1I BT BT, N MSHT b AT | 37T STTEHT 3T W 39 IR &Y
e F1¥R &A1 2, T8 ¢ | &1 ORI A8 &, o b §RIT &l A1d golls Bl
ITEdT & | 3D (oY NS & [P YTd BT ST GRaq-2Aa1 8, S A=Y w9 4§ 7
T SR | 90 91 1 31 = ST =12 o Yerd 1 gReE B4 Joigd 81, hddl Mg
BT 81 7T Te1 2 | S e g8 7, S5 3 ffpTei
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GHCHIBT BT BRI Xl DI TSR] Bl GIAT BTl 1 11 TN & WA YSRAT DI q& el ST
MY | fET-wiei B X% &1 (&A1 ST AMRY | veRiise =18 gIsd” &1 duRare! 4 &,
RABIHAT BT el A &I, <lfehT XeTd o1 GRef-gavel &b o A1 e ol @l =1 o, 39
forQ fopar +ff a5Te 11 U, SH®! MM <d §U, $9 IR &I o &l ATTeIH1 © |

39 IR BT B B ALIDB & MM Sl SART AR XA 8, I8 ST 1R SR IRERT &
A M 9@l k2 | H A o1 d18dl g (P XA DI AT BT YRe F oIy ARIRE HRYR
IETT 3R HEANT ARPR P! AR A R 91T | 3R HTATHD TS H P dl I8 Byl
fop:

3R AT WRYR T H1 377 SO |
IR &7 Hifey ToTerm R A o w31 7 &l frme
3R TSR H Y AThTel & AR SRISHTRT & foly HRET et 5iMY |

1. Ime R 99f (STR UQw) @ 7SS a1, H§ 99 Ugel AUd! g=dle <A1 dredl § f&
3T HUT BB eI IR AT | IUqHTEde Feredl, Yo fTad wu 3 gaR foy wika &1
9 & | IR P 10§ AT W 774 & 3R TRel SN &1 faen # a1 R IR
Xerd = foram 8, S g it amrtaTg s 7 72 fpan © | Ardife & # WRd o1 w9 g
ST SIE Xerd © | faeq & I8 TR -3 BT AFHISHI 8 | $9$ 9gd I U8 & | AT ST
SIS SHPT UTgaT UE 8, ST A & Y A SHPT Bl UEY B, Tolas fhp SHPT
ATTal U8 2, AMSdT HFIYCIISOIRA 3 &1 RIIRM 8 | $9S 9gd 4 U8 & | 37 941 g8 jall &
IR # TR qd THRiT ¥ 95 $B hEl ¥ | AR U GG W HH 2 39T g7 IR H B 91T 7
FEHY, § PO BICI BIC! aNd, fSITeH1 4R &3, 5781 § H 3111 §, 981 & arll & forg fRy wed &,
I 11 DI TGN BRAT AT E | SHP ISl Deigoi Pl BT 1996-97 3 fordm 1 o1 | 594 B
sat R 81 %1 © 5 ua 781 9% SR od I 18 U | 98 guiva § 5 Fs IR s i &6
forg S arrefed foram T 3fiR d1e # 39 U9 &1 AR BT & foy SRIae & a1 137 | 59 A1
U1 & SHYR-HHEEE HaRE S 8, SHBT 6 HIdei 94 ATl YT 81 SIQ, oAfdhT
A AT P GRT U1 g1 6 $9P [oTQ 1 €7 U HRIAT TAT AT-U T&1 I8 Hal qP el &
3R f3T TTer & —lfdpe Xerd
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AT B gRT U1 o 2 o6 I8 391 feeR e & foy Srac o faam 1T 3ik g9y 59
JF=MT BT S TS HAawi BT BM 5, 98 $9 AT To1 81 YT AR 3Tl AT SHD! [T
ST | §HS Usel Wl U™ B SaT8RVT & | ST H 91T, Ugel 41 4=7 forn 17 3fiR ugel
I STIC BT & SAINY 3T IRIY 8 {3 A96-97 H i1 BT ford1 1T, $9F 3716 a¥ g¥
81 g © 3IR A4l TP B TR &1 83Tl 8 | 3 BT B Acchlel PRI B (=0T H Had
IoTY WY | G-I G H g8 qam1 9Tl § & ot 9 aRig @l 9 & | H fgarerat-
RTSTETT QR H SHIYR ST &1 AT | U1 Ui G151 I8 ] s faeel! Yerd IS0 3 <e]
g | N Ui a1 519 I8 ST T8 gell Al ATH g3l 6 Sl il d1e 374} e T8l A1 Ul
3R 98 A1C UM ©: 991 AT | ....(FGEH)....

SUHTEAE (3T AT AIRTaR)) : HUAT HG 4 FaRT I1G I |

. Y Rig a9t : I8 gar 1 fb Ried bR &) 9o I 91 81 99 arn
ifeh=T g 91 asT & 21 3R fb 5 91 § <1 dTt ....(&a9 ). ...

IUFHTEET (ST AR AT LR : AR Al 3 e e gl o e 4
LT I1Y I AR 370+ He WIS |

o1, e (8 o : f59 o dia g I=i & a1 o1, S¥@1 91e 37 T 3R I8
TSI U ©< 918 Y8t A Fell | HIHYR Ugad-Ugad &l b fIerd 81 T |16 R 81 3R
HY S U1 T fobe @Al Bl T IR b1 gl | I8 Uep 1R ge1 8 | 5 areal g o
AT Yerd fafey sqa Sifg w1 5 RaR Ua O ae a1c Il & 991 2 3R
e Bk o7 1 PIABIT 3R TSI HT AT 919 § H G 741 ? I§ a1 F91
31T aTeft & B, gaferg S g9 A1fR ... (9 @l §eY).... I o &l goors ol dgd
2 | 519 #1 _ISTET e P 3 Pogs T2 < ¥ 2 A HET T b AT H poes B
LT T B | I8 HUl § IR U 2 1t W <@ w1 © P 9ga- 9l 7 o TRl
U ST %2 & | 9% Repd &) 914 & % 3R Fogs &1 SUTST TN &IdT A Tidl & T
3MEHT BT I ISHTR fHel T 59 fawr | A1 #3401 S $l dad SSM A1y | AR,
T Vol 181, HodETE AR RIPEEE o dsai 2 | Sl 9169 Yold 2, 399 I8 U
QST AR & | I8 984 81 WRME 8T 4 © | SHPT TdMIHRY B {Usel AT JRA gail
o1, ST 374} e YRT 81 §all & | B I V81 & AT Te| Il R8T & $0h aR H W g1 781 & |
AT 3Tk ATEH F A e HAT St F W11 2 b 9P YA $T B STeal B
S | ATIER, IR FEI eAd b I BITYR-T Bl ST &3 &, $APT ¥eTd ob dgad

XGRTY BTAd § 8 | 39 XA B IMITIHAT § | hae
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A B MATIHAT B Tl e $Hd SIENIBRY B ARG 7, $HD
gAlfaz e € | Rifdh TREYR 3R RIS Il IR U< HT 81 AN 2, T§ ST
HRT BT SIS & | $HP! €T H W §Y, 39 IR 3R MY BRI HRaMIT Y AT 1 HUT
grft | g STl geiedn, ool 3R B¥WEe & 9eT $ad Uh o dodl ©,
RTT A1 & PIa<] TP BGowTaTe U ATERh! TR § I8 IR fere! &1 a9 8 3R
BT BT, HTYRT AT §7 P [Tl P AT S [T Bae 81 U o & | 437 AIh
a7egH X H2A oft I8 71 & fb povamEre &R feeh & 99 4 o8 W 9 ¢ 3R IS oY
| BTel<! TRIIN 2 39 I9Y I Y81 8, 399 $H J BH Uh U1, BT a8 Abvs il
BT Y. L. TR 81 A7 2l TRIR BT TAT. WIUR, T8 SIH ST DI HUT il il 3BT 5T
| AIIAR, UH.3.37R. ¥od A8+l § HoEEG-SFYR ol AR 8, 39 JRM W, ¥od
T YEATYR 3R STHIGT $ 1 H §oRd UM & A U FHIG 1d] A4 fad Yerd
HIRAT & forg, # oo wa-ame av 4 fog w81 € | #9195 9 0 &3 IR, I8 A
ISMAT R | Ul T2 a1 g ety T8 81 ahT ¥ |

IYFHTET (ST GRAT ATRTa™T) & a1 S, Wi |

A1, e (98 a1 2 BH A B9 59D aR H I8 AIIH 81 S1MY b I8 RITIfT 81 FhM
T EN 81 G, ... (AHY B €e)....

JUFHTEET (ST TR ATRTRY) : T Sft, Wiiof 3Td §HT HRY |

ol e e @l « # sifom ara @ e g 6 §9 S e eIy § Sk Ay
FERAT 7 M 9gd A e IO 8, AP Tl [ A HAT S I I el b aR H,
ITP! HAR BB B AN Bl JaATG | Y g J1ei 2 o Sy qd 3 2 o fos R fwat
S IR, AT AT H IR <A1 GHG T1 211 T, I el & g H 3R A1 X H1
ST a1e H 89 <IN B! foRgas forar < 1 91 HuT I8 | S W1 & A1, MY G G
fe, | e § 6 A0 ureh &1 w9 el o R A 39, q37 BT R ATS FHY &
feam, 9 forg # ey ufer eryare Sfid wear € |

SHRI MANOJ BHATTACHARYA (West Bengal): Thank you very much, Madam. Thanks
for giving me a chance at last!

THE VICE-CHAIRMAN (SMT SARALA MAHESHWARI): Not at last. The names of
many other Members are also there.

SHRIMANOJ BHATTACHARY A: Madam, there is a saying in English that Man proposes and
God disposes'. Am I right, Mr. Jairam Ramesh?
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SHRI JAIRAM RAMESH: It is 'Man propses but God disposes'.

SHRI MANOJ BHATTACHARYA: Yes. Here, in the Railway Ministry, without
going into the details of history, or the nuances of history, I can say, the political head of
the Ministry proposes and the bureaucracy disposes! In the Railways, it is said, or as I
understand, the bureaucracy is extremely strong, and they can dispose of anything or
everything that the Minister proposes. The new Ministry is headed by Lalu Prasadji. I
am convinced that he has proposed some very,very meaningful and useful projects,
particularly in regard to the use of Kulhars and Khadi clothes in the Railways, and in
many other areas as well. But unfortunately, it is my realisation that they have not been
implemented the way they should have been implemented. Rudra Narayan Panyji, you need
not be delighted. I will come to your party later. Madam, what I mean to say is that the
Ministry should be extremely careful in exactly implementing the proposals or the projects
which are envisaged or which are announced either on the floor of the House or outside. I
must warn the Railway Ministry and utter these words of caution. To my mind, the prime
focus of the Railways should be on consolidation and upgradation of the essential
infrastructure and assets, rather than on populist and financially ruinous projects. You
should be very careful, Mr. Minister. You should not go only by populist projects, rather
you should be very careful; about the infrastructure and assets of the Railways.
Reorientation of the priorities is a must. Therefore, the essential interest of the Railways is
safety and it is the prime question today.

Madam, you will certainly appreciate that the first part of the Khanna Commission
Report was tabled in August, 1999, if I remember correctly. It was a voluminous Report
of 344 pages. In the Report, certain priorities were enunciated or set out, looking at the
conditions of the Indian Railways. Unfortunately, during the six years of rule of my
friends on my right side, they did not care to implement them. We had raised several
questions in this House. We asked them whether they were trying to concentrate on the
priorities. I will just give you some examples. There are hundreds of bridges in this country
which are almost century old. There are, not hundreds thousands of bridges in this
country which are century old and those bridges require proper maintenance or
rehabilitation or reconstruction and new bridges also need to be constructed. Our friends,
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the BJP friends, when they were in power, did not take care of these things and a number of
accidents occurred in this country and hundreds and thousands of people lost their lives. A huge
amount of assets had also been lost. I am not the person to draw any consolation by quoting the
comparative figures that during such and such period 237 accidents took place and during such and
such period only 135 accidents took place. I am not going to draw any consolation out of it. But I
would certainly like to know from the hon. Minister of State for Railways, Mr. Velu, how many
bridges have been reconstructed and how many bridges have been rehabilitated. This is number
one.

Secondly, I understand, Madam, there are thousands of unmanned level crossings in our
country, not only in the eastern zone but also in the entire country. There was a categorical
recommendation of the Khanna Commission that proper infrastructure had to be constructed, in so far
as these unmanned level crossings are concemed, or they were to be manned and those men must be
properly trained. Now, I would like to know from the hon. Minister whether there are thousands of
unmanned level crossings in this country. How many of them have been manned by this time? You
have got six months' time. You are in the right direction. I must appreciate that you are in the right
direction. I would like to know what your measure of performance is. What you have achieved?
How many level crossings have been manned? How many level crossings have been scientifically
augmented so that it could act as a proper and safe measure for level crossings? I would like to know
from the hon. Minister whether, as per the recommendations of the Khanna Commission, the
training course for officers and supervisors contained a capsule on how to conduct accident
inquiries. The accident inquiry is the problem. Some of departmentalism takes place in the inquiry.
One department says, "We are not responsible; the other department is responsible". The other de-
partment says, "We are not responsible, the department is responsible”. Ultimately, the conclusion is that
there is some human error. Accordingly, some of the railway employees are penalised and some of the
railway employees are punished. I am not for that. I would like to know from the hon. Minister
whether the training course cantains a capsule on how to conduct accident inquiries. I know it is not
to be confined only to statistics. I am not interested in statistics. I would like to know from the hon.
Miinister whether they have already initiated the process of training be-
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cause that is very important for the running staff and drivers. If I remember correctly, the
Khanna Commission had categorically recommended that the drivers must be imparted
proper training and refresher courses must be there. The drivers of the passenger trains and
the drivers of the goods train must be given refresher courses. The recommendation was
that the rest rooms must be of corporate style so that their energy, their mental faculty
and their health faculty can be rejuvenated so that they can contribute hundred per cent
while on duty because it is a very delicate duty. It involves thousands and thousands of lives.
Therefore, I would like to know whether these sorts of arrangements have been made for the
drivers and for the running staff. I must tell the hon. Minister that the rest rooms for the
running staff even in Delhi, the rest rooms for the running staff of the Rajdhani Express are very
much inadequate. It is an age-old system. These people don't get proper place to sleep in
the night and even to take rest. I would like to know from the hon. Minister whether
they are trying to reorient these places. If at all you have tried to reorient these places,
what is your achievement up till now? Kindly reply to this point.

Madam, I know it for certain that manpower is a very important factor in the Railways
because the Railways is not only an industrial sector or a financial sector, it is
necessarily more of a social sector where manpower development is extremely important.
There are thousands of qualified diploma Engineers who are being engaged perennially
for odd jobs in the Eastern Railways. They are not being given the status which they
deserve. I would like to know from the hon. Minister whether they are considering this point
very seriously that the diploma Engineers would be provided with right jobs
commensurate to their qualification, particularly in the Eastern Railways.

I would like to point out here that in some of the railway projects, the work has
already been completed, but they are awaiting inauguration by the Minister. Mr.
Minister, you were kind enough to go to Kanpur a few days back. But so far as the
Balurghat-Eklakhi line is concerned, this has been the demand for more than 30-35 years.
This is the demand of a vast number of people of this region where there is no railway
connectivity. This railway connectivity should have been completed. So far it has been await-
ing inauguration by the Railway Minister, either by you or by Laluji. Even though it has
been reminded a number of times, but in these long six-seven months, you could not
take the chance of inaugurating the railway
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project. May I know what is the specific day that you are proposing to inaugurate this
long awaited railway project? Mr. Minister, if the railway lines or tracks or sleepers are
not guarded properly, the Railways does not ply trains on those routes. There is
something wrong that has been taking place on the entire track. Unless trains are run
regularly on the tracks, there will be problem for you. Once again you will have to
incur some expenditure for repair. Therefore, don't delay it any further and do it at the
earliest. Madam, as you know, procrastination in the implementation of projects results in
or involves greater costs. I would like to say that there are hundreds and hundreds of
projects which had been inaugurated long back, some seven to eight years back, but those
projects could not be implemented on time. Naturally, they will invite more expenditure.
Would the Railway Minister take steps in this regard? For example in the Howrah Division
— I belong to Kolkata — from Howrah to Tarkeshwar, double line arrangement was to be
done ten years back. But even now the work has not been completed. Even now it is lying in
a truncated form and unnecessary procrastination is taking place involving a lot of
expenditure which the Railways will have to incur. Would the hon. Minister be kind
enough to take care of these things? Madam, while commenting on the Railway
budget, I commented about the very poor plight of the under-passes in the Howrah-Bandel
main section. In Howrah-Bandel main section, Mr. Minister, you would also kindly note
that the underpass is very unscientifically constructed, and the underpass mostly gets water-
logged during the rainy season. It is said that in high tide situation in the river Ganges, only
some five kms. away from the Bandel station, the underpass get water-logged.

Madam, take the case of Belur station. Anew temple station has been constructed in
Belur, without taking care of the real problem of the people. The idea was to go in for a
populist measure. Anew, picturesque building has been created, a replica of the Belur
temple. But the underpass, which needs to be taken care of, has been neglected. Now would
you take care of the underpasses? Also, in a number of places, the ROBs are to be
constructed. When are you going to complete these? These are the simple things which I
wanted to know from the hon. Minister. Here, I also join my colleague on the other side; if
at all the Minister cannot reply to all these points now, he can write to us so that we can
understand that this is the status. Thank you, Madam.
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SHRI SILVIUS CONDPAN (Assam): Madam, thank you for giving me a chance to
share my views with other friends in support of this Appropriation Bill tabled by the
Railway Minister.

Madam, I come from a remote part of the country, that is, the North-East. You would
agree with me that the railway system is yet to develop in the North-East, except the mainline
that has gone up to Dibrugarh. Madam, as you know, the North-East is also important
from defence strategic point of view, and the Railway system needs to be improved in
that side besides the road system. Very many things have been said by my predecessor
speakers. I subscribe to their views in so far as the good work done by the Railway
Ministry during the last six months under the leadership of the Congress (I) party. There
are some projects in Assam, particularly the construction of Bogabil railway bridge over the
river Brahmaputra. The progress of the construction work of the Bogabil bridge has been
very slow, and we do not know whether in our life-time this construction will be completed.
I would draw the attention of the hon. Minister to this project to kindly see to it that the
work is expedited.

Another thing is the long-pending extension of broad-gauge line from lamding to
Badarpur. The Badarpur area is another important area of Assam; the Barak Valley, is a very
important place; and they do not have any railway line to go to their side. And, this
Lamding-Badarpur extension project is prolonging its construction. For what reason
we do not know, but it is to the utter disappointment of the people in that area. The people
of the North-Eastern area are looking forward since long to have a double railway line. It
has been a demand of the people of that area that we should have a double railway line.
The newly created Rangia Railway Division is yet to function. This was announced with a
lot of fanfare, but this is yet to take shape.

Madam, we are speaking here in support of the Bill which is meant for expenditure for
the safety of the people who are using the Railways as a mode of transport. The Railway
safety measures have been discussed by many of my friends here, and I subscribe to their
views.

In our area, especially, in Rangia, Rangapada and Murkong Selek railway line, which is
touching the border line is very, very important from defence strategic point of view and
for the people of the Northern part of Assam and the people of Arunachal Pradesh. This is
the only railway line
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there, but this is yet to see the shape of a broad gauge. It was announced long back that this
line was going to be converted into broad gauge, but the Railway is not yet showing its
interest in broad gauging the line from Rangia to Murkong Selek. So, I draw the attention
of the Railway Minister that the work on conversion of this track from metre gauge to broad
gauge should be taken up immediately.

Madam, I would like to draw the attention of the hon. Minister that on this railway
line miscreants and anti-social elements transport illegal timber from the nearby forests. I
don't know how the railway authorities and the Railway Protection Force personnel
allow them to transport illegal timber on railway bogies. They just ignore it. We always
see over the roof of railway bogies hundreds of pieces of illegal timber being carried
by these people. Who is going to check it? At least, the Railway authorities should see
to it that it is stopped once for ail. The local people don't understand how the Railway
system is allowing it. So, this is a very serious matter and I would like to draw the
attention of the hon. Minister towards it.

Madam, there are many unmanned level crossing which are used by the public. Since
we are discussing about the expenditure relating to safety measures, I would like to draw the
attention of the Railway Minister that in Assam area there are many level crossings which
are unmanned, which are insecure to the people. Since I don't have the time,with this
submission, I conclude. Thank you.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Madam, I thank the U.P.A.
Government and the hon. Minister for Railways for allotting four new trains, out of the
17 new trains which they have announced in the Budget, to Tamil Nadu. The hon.
Minister is aware that the length of metre gauge line in Tamil Nadu is the highest in the
whole of India. Therefore, something must be done to broader it. The pilgrims who
come to Tamil Nadu have necessarily to change their trains because there are no broad
gauge trains to take them to places like Rameshwaram. So, they have to change trains, and
this difficulty must immediately be put and end to.

Then, there are very important lines in Tamil Nadu which require immediate
broadening. One such line is the Dindigui-Coimbatore line, which is a very busy line. So,
it has to be immediately broadened. Apart from this, I request the hon. Minister to consider
doubling of the track between Madurai
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and Chennai because the traffic between Madurai and Chennai has increased
tremendously. So, the doubling of this line is required so that number of trains and cargo
movement on this line can increase further. It will also help connecting Madurai to other
bigger cities of our country.

Madam, there was a proposal to connect Chennai with Pondicherry, along the
coastline, and that proposal has to be given priority. I suppose, Mr. Narayanasamy will
agree with me. {Interruptions) So, the railway line from Chennai to Pondicherry, along the
coastline has to be given priority.

Madam, I would like the hon. Railway Minister to answer the question about the
proposal which is pending for a long time for connecting Chennai Central Railway Station
with the Chennai Egmore Railway Station, on an elevated track. The project was
announced, and I remember, the former Railway Minister, Shri Nitish Kumar and the
former Environment Minister, Shri T.R. Baalu, both of them, visited this spot. Mr. A.K.
Murthy also visited. They all visited. They inspected the spot. Then, it was agreed. 1
remember, even in the previous Annual Report, Rs. 90 crores was set apart for that
particular project but that has not been given any attention. What has happened to that
particular project? Will the Minister please inform the hon. House? Madam, the railway
express trains have not improved much in our country. We don't have what the other countries
have— bullet trains, the TAG lines. Now, Bangalore and Chennai are the two cities
which are IT cities and both together contribute between Rs. 25,000 and 30,000 crores in
IT software exports. They are much better than Secunderabad. Therefore, these two
cities must be connected with bullet trains which could be able to take passengers from
Chennai to Bangalore and from Bangalore back to Chennai in two-three hours. That
should, definitely, contribute for the growth of the IT sector in our country. That has to be
concentrated upon by the hon. Minister.

The MRTS work is going on in Chennai. In the Budget, it had been announced that
Thirumailai and Valaichery line would be completed before April, 2005.1, also, requested
the hon. Minister, at the time when we debated on the Budget, that it should not stop at
Valaichery; this MRTS should connect Valaichery with Annanagarpadi. As a result, a
circular line would be operational and that would, definitely, ease out the road traffic
congestion in Chennai city. At this moment, Chennai city's road traffic is bursting on the
seams. Therefore, this should be given attention. The Chennai city traffic is so heavy
that there is no scope for any flyover being
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built in the near future. Therefore, I request the hon. Minister to give priority to this particular
project.

Then, I want some passenger facilities, which the hon. Minister has to give his
attention, that is regarding wireless net facility. Hot spots must be provided in all major
railway stations so that persons with laptop can work at the railway stations. The information
on late arrival and late departure of trains and other information like seat availability,
must be made known through the IT kiosks to be set up at the railway stations.

Also, I request the hon. Minister to take safety measures by providing security
cameras at major railway stations. That will be a welcome step. My another request to the
hon. Minister is to give some tariff concessions to cotton transport. There is no tariff
concession to cotton. The textile industry is a very important industry in this country.
Therefore, I request the hon. Minister to give tariff concessions to cotton. Thank you very
much, Sir.
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SHRI V. NARAYANASAMY (Pondicherry): Madam, I rise to support The
Appropriation (Railways) No. 4 Bill, 2004 presented by the hon. Railway Minister, Shri
Lalu Prasad. Though it is customary that the appropriation Bill will be voted in this
House, I would like to appreciate the hon. Railway Minister and also the hon. Minister of
State for Railways for having helped the local cottage industries, especially the potters,
the Khadi industry and also the people who have been working in rural areas.

[MR. DEPUTY CHAIRMAN in the Chair]
5.00P.M.

Some bold decisions have been taken by the Government for improving the working
conditions of the Railway employees and modernisation of the Railways also. Mr.
Deputy Chairman, Sir, India is a land of opportunities. Therefore, India's Railway system
is one of the biggest networks in the whole world. We have to do a lot. Though the hon.
Railway Minister has taken lot of steps, modernisation should be given priority.
Improving
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the speed of trains, the network of the Railway track, increasing the wagon production and
avoiding accidents and increasing passenger amenities are the areas of concentration by
the Railway Ministry. For that they need funds. Now a good decision has been taken by the
Ministry, the Cabinet itself with regard to funds. The Railway lands which are not being
utilised by the Railways can be disposed of so that they can utilise that amount for
improving the Railway system in the country. Sir, lot of Railway lands have been found
encroached, used by unscrupulous people and the Railways are not able to acquire those
properties. Some lands which are prime lands can be sold of and that money can be
utilised. Since Railways need lot of funds for the purpose of investment in infrastructure
and to develop the Railway system, I would like to tell the hon. Minister that when you
are disposing of the Railway property, it should be transparent. The people should know and
there should be competition. It should not be like the NDA Government where the hotels
were sold at a throw away price and allegations were levelled. I want that there should be a
transparency in disposing of the Railway land and the money got from that should be used
only for the development of the Railways. The hon. Railway Minister has been saying,
time and again, that we need funds. When the Cabinet has taken a decision, it should be
implemented in the right earnest. Hon. Members of Parliament have been making
demands because they know the urgency in their States. They want certain areas where
Railway lines have to be laid, certain new Railway lines have to be introduced. Sir I have
been in this Parliament for the last 13 years. I would like to give an example. The hon.
Minister is from my neighbouring State. But the hon. Minister is taking care of Northern
India, not Southern India. I want him to see the Southern part also. The metre gauge line
between Pondicherry and Villupuram, which is connecting Chennai was made a broad
gauge line. Simultaneously, they should have started electric line also. Now, the State
Government has contributed funds for both. Fifty per cent of the money was given by the
State Government and for electrification fifty per cent was given from the State Budget. In
spite of it, Sir, I have been telling the hon. Minister that if both works were done
simultaneously, the project would have been completed. Now, they have started the elec-
trification work a bit late. Therefore proper utilisation is not there. Therefore, what
happens is, hon. Members demand, then they write letters to the hon. Minister. The hon.
Minister sends it for conducting surveys. Then, they conduct the feasibility study. After
this, they give the approval and,
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finally, come the part of financial allocation and implementation. To complete the entire process, it
takes minimum ten years. By that time, the purpose for which that proposal was put forward is
defeated. The hon. Member, Mr. Gill, has very categorically stated that when you want infrastructure
development, at par with the civil aviation sector, the Government should concentrate more on the
development of infrastructure for railways, because 90 per cent of the people are using railways for
the purpose of travelling from one place to another. So, the hon. Minister has to concentrate more on
this area. The problem is, the Railways do it stage-by-stage. And, the result is, there will be a cost
overrun and time overrun. And, ultimately, it will become a burden on the railways.

Now, I wish to touch upon the recent stampede that took place at New Delhi Railway Station. The
hon. Members have raised this issue during the Question Hour. Hon. Members have asked a question.
I also wish to reiterate that question now. When there was no capacity, how could you issue 1,30,000
tickets to passengers in four trains? How could you issue so many tickets? In such a case, there is,
definitely, bound to be a stampede. The hon. Railway Minister and the Railway Ministry have to
look into these kinds of issues. When we say that we are for the people, we want to protect the lives
of the people, we wanted to have accident-free railway system in this country, we should modemise
the railway system, we should increase the amenities, we should also see that protection is given to
the people travelling in trains.

If I conclude my speech without making any demand for my State, I will be failing in my duty.
Therefore, I would like to bring to the notice of the hon. Minister some of the proposals. He is my
neighbour. Therefore, I can proudly say that he will look into the proposals very seriously. Mr. Hariprasad was
pleading for completing the projects in Karnataka when Mr. Jaffer Sharief was the Railway
Minister. They got a lot of projects for Kamataka. Now, it is our tum. We have to demand from the hon.
Railway Minister. Sir, there is a proposal for connecting Cuddalore, Pondicherry and Dindivanam. This has
been announced. And, the Railways have said that the survey work has been started. I do not know
what is the present stage of this project. This is number one. When Shri A K. Moorty was the
Minister of State for Railways, we were told - Mr. Shunmugasundaram has correctly stated ~ the
coastal railway from Chennai to Pondicherry would be extended up to Mahabalipuram. I would
like to know as to what has hap-
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pened to that? I also wrote a letter to Shri Jaffar Sharief when he was the Railway
Minister, for Pondicherry-Bangalore railway lane, connecting Tirunelveli, which is a
temple town. Sir, the survey has been conducted. The feasiblity report has been received.
And this was put in the shelf. I would like to know what has happened to that survey.

Finally, Sir, I have brought to the notice of the hon. Minister for introduction of Shatabdi
train between Pondicherry and Chennai because the present train takes five hours and if
you go by car it takes only two hours. Therefore, I want the hon. Minister to introduce an
express train so that the people of not only Pondicherry but also people from
Dindivanam, Vellupuram, Chengullupatti -- Mr. Minister it is your own constituency -
are benefited by it.

With these words, I support the Appropriation (Railways) Bill, 2004, moved by
the hon. Railway Minister. Thank you.

MESSAGE FROM LOK SABHA

The Special Tribunals (Supplementary Provisions) Repeal Bill,
2004.

SECRETARY-GENERAL: Sir, I have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct of
Business in Lok Sabha, I am directed to enclose the Special Tribunals
(Supplementary Provisions) Repeal Bill, 2004, as passed by Lok Sabha at its sitting
held on the 13" December, 2004."

Sir, I lay a copy of the Bill on the Table.

GOVERNMENT BILL

THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2004-(contd)
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